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The House reassembled after lunch at 
thirtyfour minutes pas; two of the clock, 
The Vice-Chairman (SHRIMATI SUSHMA 
SWARAJ) in the Chair. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Now we will have 
further discussion on the working of the 
Ministry of Information and Broadcasting. 
Shri V. Narayanasamy will continue his 
speech. 

Discussion on the Working of the Ministry 

of  Information  and  Broadcasting— 

Contd. 

SHRI V. NARAYANASAMY (Pondi- 
cherry) : Madam, Vice-Chairman, thank 
you for giving me this opportunity to conti- 
nue with the discussion on the Ministry of 
lnformation and (Broadcasting. 

Yesterday, I was referring to the broad- 
oast of the regional programmes in the 
Doordarshan and also the local Kendras in 
various States. From my experience I find 
that in the production Units in the State 
Doordarshan Kendras they are totally ignor- 
ing the local customs, culture, way of life 
and. the people a* far as their education 
and development in other aspects are con- 
cerned. Either they concentrate on the 
conversation between two groups of people 
or on the music programme. 

1 would like to tell the hon. Minister 
that ever since the production unit had 
been started in my State about one and a 
half years back, they have been relaying 
the programmes which are totally uncon- 
nected with pur local culture. Everybody 
knows that we had the French influence 
and ours is a mixed French and Indian cul- 
ture. And the Doordarshan people pretty 
well know that it is a rich culture. It should 
be given prominence. And in the news pro- 
gramme also, the local news has to be 
given prominence. But nothing of the sort 
is toeing done. Even if the biggest events 
take place in the State, they are not being 
covered by Doordarshan so that they may be 
telecast through the Madras Doordarshan 
Kendra. 

As far as relaying of regional programmes 
is concerned, I may tell the hon. Minister 

that the cultural programmes can be ex- 
changed between the adjoining States and 
they can be relayed so that the people will 
feel the oneness and the people will feel 
that they are a part of India and that they 
have got a diverse culture. That is a very 
important aspect which I want the hon. 
Minister to consider. 

Madam, I have a very strong objection 
to the imposition of Hindi in the Southern 
States by Doordarshan. It is a burning 
problem. Day in and day out, from our 
State and also from the State of Tamil 
Nadu, all the political parties have been 
telling that Doordarshan has to concentrate 
on all the regional languages. And I am 
very glad that the Ministry have started 
regional programmes in other stations also, 
and they have been relaying them in vari- 
ous capitals. But as far as Hindi imposition 
is concerned, it is the unanimous (view of all 
the political parties and the people of my 
S:ate and also the State of Tamil Nadu 
that when we switch on the Ghannel-1 of 
Doordarshan> all the programmes are totally 
in Hindi except the news which is in Eng- 
lish. All the other programmes are in 
Hindi. And we do not know what conver- 
sation is going on in Doordarshan. And 
our people do not know what is being 
relayed. That is the state of affairs pre- 
vailing. And there is a strong criticism 
from the people from the Southern region 
about this. I want the hon. Minis- 
ter to consider this aspect and 
give prominence to the local language 
in their local Doordarshan Kendras. 
I may tell the hon. Minister that in Nor- 
then India, in the national channel, if you 
relay a programme in a regional langu- 
age, say, for example, a Tamil programme, 
if you relay it in Delhi, 'will 'the people of 
Delhi accept it ? So, through Doordarshan, 
why are you trying to impose Hindi on us, 
a language which is not known to our peo- 
ple ? And how do they understand the 
programme if they do not know the lan- 
guage ? So, whether in Delhi or in North 
India, will the people accept a programme 
that is relayed in-Tamil on a national 
hook-up ? Therefore, there should be a 
balanced view about it. You cannot im- 
pose Hindi on non-Hindi speaking people 
through an indirect method. When it was 
done directly, they opposed it and that was 



stopped at the Central level. Then the 
three-language formula has been accepted. 
Therefore, in the South, specially in Tamil 
Nadu, and Pondicherry where 95 per cent 
of the people speak the Tamil language, 
your concentration should be on the langu- 
age 'in which the people speak so that the 
dissemination, of information or whatever 
you waited to ,cony,ey through Doordarshan 
and the Radio will definitely, reach them. 
Therefore, I want the hon. Minister to 
consider that aspect and see that slowly 
this H';ndj imposition is reduced. I have 
another serious complaint ao<i that is about 
insulting one of the big and important film- 
stars, Shri Sivaji Ganesan. When the Inter- 
national Kim Festival was announced, we 
were happy to know that Shri Sivaji Gane- 
san will be the Chief Guest. He is a film- 
star and he has acted in more than 400 films. 
He is a superstar from our area and we 
were happy to know that he is going to be 
the Chief Guest and would inaugurate the 
International Film Festival. But a contro- 
versy was created by West Bengal. I have 
no quarrel on the person who became the 
Chief Guest and who inaugurated the 
Festival. But this should not have been 
made a political issue and the hon. Minister 
should no' have succumbed to the pressure 
of West Bengal Government. This is an 
insuit to a superstar, a filmstar who is a 
recognised filmstar and who is in the field 
since his childhood and even today at this 
old age, he is acting in films. He is a 
classic actor and recognised as such by the 
world community. He has been insulted 
by first announceing his name to be the 
Chief Guest and later on being ignored. J 
want the hon. Minister to tell us as to who 
forced him to change the decision. How he 
was forced to change the decision and who 
was (responsible for it , I want the hon 
Minister to repply to this point. 

On the matter of film certification, I have 
two or three points to make. The hon. 
lady Member from the BJP also raised 
this very valid point. Today, as we see, 
the Film Censor- Board is fully dominated 
by the film industry and the bureaucrats. 
Even the Chairman there is from the film 
industry. I am not making any com- 
ments. But I would like to quote from the 
comments made by one of the members of 
the Censor Board, Ms Kamala Mankekar. 

She said that the Board of Film Certificas-. 
tion has to meet once in six months but in 
the last two and a half years it has dot met. 
Only one meeting was held. She again 
said that in the 28 Censor Boards in, the. 
regions ace dominated by more than 80 odd, 
officers and bureaucrats. She also, said that 
in the Censor Board, the members, are 
being ignored. This is a serious allegation 
that has been made. Mow the term of the/ 
Censor Board is going to be over. J: dp; 
not know when the Minister is going to, 
reconstitute it- I would like to suggest to 
hon. Minister to kindly appoint a especially  
judge or a renowned journalist, eapecially 
a lady member, to be the Chairman and 
fifty per cent of the members should fee/ 
from among the women so that you have 
a balanced Censor Board which can fune-i, 
tion efficiently without criticism.  

There is a lacuna in the Cinematograph 
Act due to which after the Star is censored; 
even the censored portion is also added to 
the film later on and exhibited. H Is be-1 

cause the Ministry has no control under the 
Cinematograph Apt after certification of a 
film. Jt is for the State Government to' 
take oare. The State machinery has to do, 
it. It has not been done in any of the 
States. We have not come across any ins- 
tance where the certified film is shown a* 
such. Actually, the censored portions a*e 
also shown in the cinema theasre. There- 
fore, I want the hon. Minister to see, ,that 
the Act is amended. The CB.F.C. should 
be given more powers. After the certifi. 
cation, if any film is shown which includes 
the censored portion also, it should be 
banned. I would request the hon. Minwte;i; 
to react to this when he replies. As I said, 
in most of the cases, after ,«he certification, 
they also show those portions which have 
not been approved by the Censor Board. 

Then, Madam, tin ragard to the telecast 
of the proceedings of Parliament, Door- 
darshan has been doing a very good job. 
The Question Hour is being telecast new. 
This has been welcomed by the people to 
the country. I heard the opinion of the 
people from all walks of life, including 
the opinion of the people from my consti- 
tuency. They appreciate it. This is be- 
cause, through this, they understand the  
 functioning of Parliament; they come to  
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know about the contribution of the Mem- 
bers of their respective constituencies. 

Here, I would like to point out that in 
the Western countries, the proceedings of 
•Parliament are telecast live. I know the 
Ministry of Information and Broadcasting 
is fully; geared to meet all the challenges 
under the dynamic leadership of the hon. 
Minister, with the full support of our hon. 
Prime Minister. 1 hope he would definitely 
consider my demand. It is that the hon. 
Minister should see that the proceedings 
of Parliament are telecast live; the Lok 
Sabhla  and the Rajya Sabha proceedings 
should be telecast live, in alternate weeks. 
This would help the people in knowing as 
to what is going on in Parliament, how the 
discussions are being held and how the 
Members of Parliament are funotioning- 
You talk about transparency. You talk 
about openness. Therefore, in this field 
also, you should do it so that the people 
would be able to understand as to how the 
Parliament is functioning. 

Another point I would like to make here 
•is that there should be a Channel which 
should telecast entertainment-cum-news pro- 
grammes round-the-clock; twenty-four 
hours. This is very important. Today, 
people appreciate the B.B.C. programmes. 
They welcome these programmes; part- 
cularly, the B.B.C. News. That is why i 
say that there should be continuous enter 
tainment-cum-news programmes through a 
separate Doordarshan Channel. Of course. 
the hon. Minister would say : 'I do not 
have funds'. I accept it. This is the con- 
cern of the Standing Committee also. The 
Standing Committee has submitted a report 
that as fair as this Ministry is concerned, 
which! is growing, which has an ambitious 
programme of expansion and modernisation, 
it should be supported with more funds. 
It is because this Ministry has not only to 
expand, has not only to modernise; it had 
also to meet the challenges of the Western 
media. This is another aspect. Therefore 
for improving the programmes and for the 
purpose of having more stations, I would 
request the hon. Finance Minister that he 
should 'give more funds to this Ministry so 
that the expansion and modernisation pro- 
grammes could be taken up and" implemen- 
ted smoothly. 

Then, there is need for more Category 
'C and 'D' posts. I do agree with the hon. 
Finance Minister when he talks about the 
5 per cent and 10 per cent cut in expendi- 
ture. But 'as far as Category 'C and *D' 
posts are concerned, there should not be 
any ban. The ban has been there for seve- 
ral years. On the one hand, we want im- 
provement, we want efficiency, we want 
performance, we want modernisation; we 
want everything. At the same time, we are 
not giving the full complement for the pur- 
pose of meeting the various challenges. 
Therefore, I am one with the hon. Minis- 
ter. I want the hon. Finance Minister to 
sanction additional posts, at least, as far as 
Category K? and 'D' posts are concerned so 
that the Information and Broadcasting 
Ministry would be able to achieve what is 
expected of it. 

As far as the achievements of the Minis- 
try are concerned, I am very glad to note 
that within a short period of three years, 
about 13 new broadcasting stations of All 
India Radio were opened. These were of 
various capacities. 

Madam, various Doordarshan Kendras 
have been opened in the rural areas. That 
is the achievement of this Ministry and also 
of the Government of India. I spoke about 
the achievements of this Government yester- 
day, and I would like to repeat it today. 
They have opened a total of six channels, 
thus bringing to the viewers sports, pro- 
grammes, regional language programmes 
and commercial programmes through 
the Metro channel, the national 
channel and the four newly opened 
channels. That was the commitment 
made by the hon. Minister on the 
floor of the House, and he has fulfilled 
that commitment by dedication and with 
the cooperation of all the people working 
in his Ministry. 

Madam, as far as the Films Division is 
concerned, though I have heard some criti- 
cism about the Films Division and the docu- 
mentaries made by them, still they have an 
achievement, achievement in the sense that 
they produced 83 documentaries on soft- 
ware and also several news magazines 
One should not ignore or forget them. 
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As far as the Institute of Mass Communi- 
cation is concerned one centre for a post- 
graduate diploma course in journalism has 
been opened in Orissa, in *he constituency 
of the hon, (Minister, in August 1993. This 
is a very important development which will 
give journalism a scientific approach. We 
find tha he field of journalism is growing 
in a big way in our country. The press 
being considered the fourth estate of our 
democracy, better training should be given 
in journalism so that its quality will 
improve. 

Through public activities like music 
programmes, Sadbhavana Samarohs and 
other programmes on commiunal harmony 
and national integration, this Ministry 
has been doing a very good job and 
making people aware that they are all to- 
gether! as Indians and is bringing the people 
closer. 1 know it because the cultural pro- 
grammes that are organised in my State 
are very good and they have been acting 
as, kind of, get-togethers for people from 
various communities. 

As far as allocation of funds for Door- 
darshan is concerned, though it requires 
more than Rs. 700 crores, only Rs. 300 
crores have been provided in this year's 
budget by the Finance Minister. Though 
I have made a criticism as far as the 
functioning of the Doordarshan is con- 
cerned, here I would like to support the 
hon. Minister because, without adequate 
funds how can efficiency be there and how 
can challenges be met ? Therefore, in 
this House I request the hon. Minister of 
Finance that bigger allocations should be 
made for Doordarshan so that they will 
be able to function efficiently and effecti- 
vely. 

Coming to my State, I have two or 
three important points which I have to 
submit to the hon. Minister. One is 
about Karaikal near Tanjore, where an 
FM station is being made ready, which 
has to be opened. I am grateful to the 
hon. Minister for taking personal interest 
to see that the station is built there for 
the relay of programmes. Various Door- 
darshan Kendras, various production units 

and various AIR stations were opened 
within a short period of three years. Also, 
some AIR stations have been upgraded 
When Mr. Panja was the Minister for In- 
formation and Broadcasting, and when he 
visited my State once I personally told 
him that in my State the AIR was having 
only a 1-KV station which needed upgra- 
dation. It is a model AIR station which 
is giving out very good programmes which 
not only the people of Pondicherry but the 
people of Tamil Nadu also listen to. That 
particular station has to be upgraded into 
a 10-KV station. I told the Minister 
about this. I gave a letter also to him. 
I would like to know his response to it. 

Madam, there is a very heavy demand 
from the people of Karaikal region. We 
have made this demand in this House. We 
have requested the Minister several times 
about this. The regional programmes 
being telecast from Madras go to the 
entire area of Tamil Nadu. These are seen 
by the people of Pondicherry and also 
Karaikal near the Thanjavur District. 
There is a low-power transmitter which 
covers only 5 km. It has no facility for 
relaying the Madras regional programmes 
to the people of my State. They have 
been demanding for a long time that these 
programmes should be relayed in my 
State. I wrote a letter to the hon. Minis- 
ter also. I would like to know his res- 
ponse to it. 

Finally, I would like to say that this 
Ministry needs the support of the Govern- 
ment and especially from Members of 
Parliament. When it is a question of 
•meeting the challenges from the Western 
World, I support the hon. Minister, and I 
want the entire House to support him for 
the purpose of preserving our culture and 
for the purpose of preserving our identity. 

Madam, I would like to submit tha' 
private transmissions are coming up. When 
we speak of an open-sky policy, a lot c 
vulgar and obscene programmes are being 
shown. There is no need of mentioning 
about the Star TV. I would like to sub- 
mit that the Jain TV has come up. I 
think this is owned by one of the former 
Members of this House. When the pro- 
grammes are   telecast in the   name   and. 
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style of "Right and Wrong", obscene films 
are being shown. That is my complaint. 
In fact, I have asked the Minister to have 
a regulation under which all such progra" 
mmes being telecast could be stopped 
because it goes against our culture, it 
goes against our identity and it goes agai- 
nst Indian ethos. 

SHRI G. SWAMINATHAN (Tamil 
Nadu) : The Doordarshan, Bhopal, 
showed a nacked woman under operation, 
and there was a hue and cry. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Mr. Swamina- 
than, when your turn comes, you may 
mention about it. Your name is there in 
the list. What is there to intervene now ? 
You mention it in your turn. 

SHRI V. NARAYANASAMY : 
Madam, therefore, I want the hon. Minis- 
ter to take action. I know that the 
Minister will say that there is no regula- 
tion. I don't want that reply from the Go- 
vernment. I want the hon. Minister to 
maintain our culture and identity. No such 
programmes should be telecast either by 
the Doordarshan or the Jain TV. My 
complaint is that it is being telecast daily 
by the Jain TV during night. This has 
to be stopped. I want the Minister's 
assurance that he would take steps in this 
regard. 

With these words, Madam, I congratu- 
late the hon. Minister for having taken 
all possible steps to improve the efficiency 
of the Department and the Ministry. I 
expect the Minister to do more. I want 
the Finance Minister to support him in the 
process. 

Thank you. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Mr. I. K. Gujral 
not present.      Mrs. Sarala Maheshwari. 

 
 

'The clock has stopped in the dark" 
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"A sophisticated information-ori- 
ented society, in which information 
circulates smoothly thanks to tele- 
communication, is not complete in 
itself. When information flows, the 
people, goods and money also flow. 
When information about a product is 
disseminated, as in advertising, people 
go and buy it. The flow of informa- 
tion is accompanied by physical flow 
and cash flow." 
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"There cannot be a dispute that 
modernisation is an important factor 
and needed very much in a develop- 
ing country. 

But this makes us ponder whether 
the voyage we have undertaken on 
the basis of the principles enshrined 
in the Constitution is carried on right 
lines. For, it is not the distance we 
have travelled that matters, but it's 
the direction in which we have travel- 
led what really matters. Are we 
merely moving or truly advancing ? 
Are we merely changing or effectively 
progressing.. . T' 
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"Science and technology, without 
culture, open the door for entry into 
a dehumanised, meaningless universe 
commanded by Robots." 
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SHRI INDER KUMAR GUJRAL 
(Bihar) : Madam, I am speaking on this 
Ministry after a very, very long time. I 
don't remember when I spoke last time on 
this subject. The reasons for my not 
addressing on this subject for several years 
are the three most prominent ones. One, 
of course, being the most recent one, i.e., 
Madam, after you spoke yesterday, T find 
it very difficult for me to speak with the 
same eloquence and with the same indepth 
knowledge. My second constraint is that 
I was associated with this Ministry for 
some years in my life. In all humility I 
may say that in the last two-three decades, 
I held the charge of this portfolio for a 
longer period than any one else. Therefore, 
my association with this Ministry goes 
very deep and for the several problems 
that we are confronting today, I cannot ex- 
onerate myself of the responsibility for 
those trends. In a way, many of these 
achievements and distortions that we are 

been witnessing today are legacy of seve- 
ral things that happened in the past. I will 

try to address   myself to   those issues in a 
while, 

This Ministry has a pivoted position. The 
Ministry is on© of the key Ministries. 
It is a politico-social Ministry and it 
has to look at the various dimensions 
of life. Cultural dimension is another 
one. Therefore, when I examine it, I 
would like to go into the details. 

Madam, my third constraint, which 
is also very important, is that the Minis- 
ter is a very close friend of mine. Jt is 
very difficult to speak about a person 
who is in-charge of the Ministry and 
whom I hold close to me with great 
affection. I am watching with a great 
deal of affection and regard the way he 
is trying to cope with the challenges 
which are now far more telling and far 
more difficult than those I confronted in 
my time. All the same, I think, it is 
very important. I think, he will also 
take it in the spirit in which I am 
saying. And I notice that certain derail- 
ments are taking place, to use the most 
mild word for it. And those derailments 
are not only in terms of institutions, 
not only in terms of organisations, but I 
think, primarily it is also the derailment 
of concepts, and the derailment of per- 
ceptions, and the role that we assign to 
the various aspects of media the print 
media, the electronic media. And in the 
changing society, in the changing world, 
how  do we view them ? 

The print media, to begin with, if I 
may say so, is now confronted with very 
grave distortions. And I am addressing 
my  self with the    print    media    more 
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because I;'think;- .my. friends who spoke 
earlier focused attention in another direc- 
tion. ,1 want to talk about the print 
media for a while. I think, today, the 
distortions that I have talked of make us 
ask to redefine what the status is of the 
media, what is the place of the media 
and who do we address ourselves in the 
print media—I am talking of newspapers 
and journals. And we have to ask our- 
selves a question that, in the context 
of the freedom of the press that we have 
been talking about for nearly half a 
century now, and approximately for a 
similar period before freedom came, do 
we view Editorial chair as the main 
centre of that attention that the nation 
wants to give it, as justice Sarkaria 
recently spelt out? And he has lightly 
said that, after all, the freedom of 
expression and the freedom of the press 
is conveyed to the various dimensions of 
the media through the Editorial chair. 
Now we are seeing that a very major 
change is occuring. We could foresee it 
several years ago. But today what is 
happening is very strange and very odd. 
I know, in the present context and parti- 
cularly because the gallery is mostly a 
print media gallery, it is difficult to 
talk about the print media because, I 
know, everything that I say will never 
find a word in the press tomorrow, and 
I am going to talk about the print media 
at some length. I ask a question. And 
that question is : Is it a fact that all 
those owners who were till yesterday in 
the back seat are now occupying the 
driving seat themselves ? Why are they 
doing it ? Why was it happened that 
they feel that their name must come 
sometimes as Managing Director, some- 
times as Editor, sometimes as Director- 
Editor or something like that ? Several 
distortions are taking place. Now the 
steering wheel is being taken over for a 
purpose. How does it happen, for ins- 
tance, the child of an owner suddenly 
thinks that he or she is equipped to run 
the ship of a newspaper ? How ? And 
why ? How does it happen that every 
major industrial house of the country, 
which did not have a paper till yesterday, 
is now buying one or starting one 
or acquiring one ? There must be 
some    reason.      Obviously    businessmen 

do not invest money in losing pro- 
positions. But some papers are los- 
ing now. But even then, they go on. 
Of course, many established papers are 
now a profitable proposition. I think, 
the profits that the leading newspapers 
are now making sometimes beat their 
other industrial interests also. The only 
reasons one can think of is that news- 
papers today are used to cajole, to in- 
fluence, and to try to change the policies 
of the Government or try to twist the 
policies of the Government in a way 
that could serve their interests. Ever 
since the first Press Commission came, this 
issue has been coming before the nation 
time and again. And every time the 
issue came up, we were also dealing with 
it, and 1 was also dealing with the 
subject—How do we deal with the owner- 
ship pattern of the newspapers ? The 
nation could not find a way out which 
could satisfy everybody. And we started 
having a feeling that perhaps the owner- 
ship did not really matter a great deal 
because there was a great deal of proli- 
feration of the press also. It is a matter 
of satisfaction that today in lndia you 
find that the language press has expanded 
remarkably well. The number of news- 
papers that you have in Hindi or in 
Malayalam or in Bengali or Tamil by 
itself is a counter-weight to all those 
papers which were the monopoly houses 
controlled, as was commonly said. Yet 
the point remains, which are the most 
influential papers so far as the policy- 
makers in Delhi are concerned ? Which 
are the papers which can really have 
access to the policy-makers ? The 
freedom of the press, therefore. 
today is acquiring a new meaning, 
a new connotation and that is how— 
i: is used to influence the authority and 
the sensitivity of the reader—that is now 
gradually being undermined. 

With due respect and with ill my affec- 
tion for him, may I ask the Minister 
whether the Government has taken notice 
of it that in the last two months, some 
major changes have taken place ? Has 
the Government discussed it with the 
owners ? Has the Government discussed 
it is used to influence the authority and 
Government called the editors ?   Has the 
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Government noticed change of editors ? 
One of the respected editors used to say 
with pride that his job was the second 
most important job in the country, and 
suddenly he is on the road ? Has the 
Government taken notice of this ? If 
the Government has taken notice of this, 
what is the Government's reaction to it ? 
Does the Government think 'All right, 
let things go on' ? Does it suit the 
Government ? Does it serve any purpose 
for the Government that this type of 
change in the press continues V There- 
fore, I think, the main point we have 
to ask ourselves, and the Government 
must reply 10 it, is whether the Govern- 
ment believe or whether the Government 
is afraid that this is the area which 
they should never enter and if it tries 
to touch it, then its position will become 
vulnerable ! Does it believe that all 
the strength that it may have to survive 
can be undermined by those interests who 
are now trying to undermine or distort 
the concept of freedom of the press ? 
The recommendations of the Press Com- 
mission may have run out off course. 
Two Press Commissions sat. The second 
Press Commission came under very odd 
circumstances. I am not going to address 
myself to that. It is for the first time 
that silence on the part of the Govern- 
ment is very telling. Silence itself is a 
message and indifference is a worse 
message. I say it with regret that neither 
the Minister nor the Prime Minister 
nor the Cabinet nor any Minister has 
objected to what is happening under their 
very nose in Delhi, and that too, in 
leading papers. I think when the Minis- 
ter replies, if he chooses and if he is 
not too much afraid of these barons, he 
will tell us as to why the Government 
is silent and why the matter has not 
been discussed in the Cabinet so far and 
why the Prime Minister has not uttered 
a word about it and why the Prime 
Minister has not felt that the way the 
editors are being thrown out and the 
way the driving seats are being occu- 
pied by intruders. The interventions and 
observations made by Pandit Nehru must 
be recalled. I hope my friend, if he has 
not read the Constituent Assembly de- 
bates, will do so now.       It will be   worth 

his while to do it. If he does not find 
the time to read all those, let him ask 
his very able bureaucrats in the Ministry 
who are very respected intellectuals, to give 
him i summary of those debates when the 
freedom of the press was discussed in the 
Cons:itu©nt Assembly itself. That is a 
commitment that the Constituent Assembly 
made to the nation. 

We often talk of the tryst with destiny- 
thai Pandit Nehru had made. That tryst 
was spelt out in the Constitueng Assembly 
debates regarding the freedom of the press. 
I would also like to remind the Minister. 
Please find some time to read Nehru's 
speeches also in this context. T would also 
request him that since it is not the 'Con- 
gress" Party, it is the Congress-I, Congress- 
Indira, please read Indira Gandhi's speeches, 
if nobody else's in so far as the freedom 
of the press is concerned and so far as the 
ownership pattern is concerned. Therefore, 
I would urge upon him that this is some- 
thing over which we must do some think- 
ing. 

The print media today is presenting a 
test, to my mind, to see the Government's 
intentions, Government's Resolve, Govern- 
ment's out-look about the media. This is 
because this is one institution which we 
value. This is one institution which can 
throw light. I will come to the electronic 
media a little later. But if this also can be 
undermined, where is the 'hope ? What 
happens then ? On the one side, you have 
the barons controlling these things. They 
will tell you as to what economic policy 
you should follow. They will tell us as to 
what our attitude should be towards Dunkel 
if I may say so. They will Jell us as to 
what type of attitude we should have in 
foreign policy. On the other side, the 
Government would be defending the closed- 
door electronic media. In between, the 
nation would become uninformed; there 
would only be distortions untruths. 

I would like to know : Does the Govern- 
ment believe that the new economic policy 
makes it difficult for them ? Does the 
Government believe that the new economic 
policy and the change of pattern in print 
media are two sides of the same coin ? 
Does the Government believe that this is, 
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basically, a change; that when they are 
going in for liberalisation, (his is one more 
dimension of liberalisation ? Does the Go- 
vernment believe that the media also, the 
print media also, needs to undergo a 
change ? These are some of the very per- 
tinent questions about which, I think, the 
nation would like to get answers. 

I would also like to know : Does he 
feel that the contemporary reality the 
world over is similar? What is his concept 
of contemporary reality, so far as the print 
media is concerned ? I would have conti- 
nued to speak on this subject and would 
have addressed myself in further details. 
But I would like to take a few minutes to 
talk about several other aspects also, what 
are taking place. 

There is another point about which I 
would like to ask the hon. Minister. I think 
the hon. Minister would have taken note of 
the fact that a few days ago, an Editor of 
a newspaper in Maharashtra was sent to jail 
for four days. Now, I do not want to talk 
about the Legislative Assembly, its powers, 
its strength, etc. Has the Government no 
point of view in this ? Does the Govern- 
ment feel that it is absolutely all right for 
the Editor to be sent to jail ? The poor 
Editor is being crushed. On the one side, 
he speaks he is sent in. On the other, 
if he does not speak, he gets out of profes- 
sion. Therefore, this is the situation that 
you are now confronted with. 'Does the 
Government have no view ? You have the 
same Party running the Government in 
Maharashtra. Why did not the Prime Mini- 
ster pick up the telephone and ask the Chief 
Minister : 'What are you doing ?'. 

Madam, we know that in the earlier days, 
Bills were thought of. Once, one such Bill 
was flaunted by one Chief Minister. I am 
not mentioning the name of the Chief Mini- 
ster of that time. Then, there was a Bill 
in Bihar also. It was withdrawn in the 
wake of protests. Then, there was a Bill 
in Kerala also. It was also withdrawn. 
Similarly, there were other Bills attempt- 
ed to legislate which were also withdrawn. 

Now, this is a new dimension. This is 
a new scene. You would haul the Editor 
before the House Bar and consign him to 

jail straightaway.    Trial through the court 
is also not necessary. Call him before the 
Bar of House and send him to jail. Finish- 
ed. You can do this because you have the 
majority. I would like to ask him : Have 
we, the chosen representatives of the peo- 
ple, become so insensitive that we cannot 
tolerate any criticism ? Even if any criti- 
cism is out of ideosyncrasy rightly or wrong- 
ly—I am not justifying the criticism—have 
we become so insensitive that we cannot 
tolerate it ? The right to criticise is one 
thing. It is the golden principle of the 
print media, Madam, that used to be print- 
ed in the New York Times, which said : 
'I differ with you, but I would give my 
life to protect your right to differ with me'. 
I should have the right to say : 'I differ 
with you'. But here, a new chapter open- 
ing up. 

;T would like to know from the hon. Mini- 
ster : Did he react to it ? Did the Govern- 
ment react to it ? Did the Prime Minister 
react to it ? Madam, the Prime Minister 
wears two caps; one cap as the Prime 
Minister of India, and another cap as the 
Party President. As the Congress President, 
if nothing else, did he not think it worth- 
while to ask his own Chief Minister as to 
what he was doing ? The poor Editor was 
sent to jail. He has since came out also. 
Therefore, the whole thing would be for- 
gotten till another Editor is hauled up. 
Don't have any public opinion on this ? 
Do we Want to go on with this ? 

In this connection, Madam, I have an- 
other issue which pertains to the print 
media. You also referred to it. This is 
about the foreign Press. This is, again, 
very interesting. On this issue also, the 
silence of the Government is absolutely 
loud. The Government has riot said any- 
thing abut the foreign Press. You might 
have spoken very elonquently on it. I may 
be speaking meekly. Then, somebody might 
write about it. However, the Government 
is silent. It is not saying anything. Does 
the Minister of Information and Broadcast- 
ing believe that absolute silence is the gol- 
den principle ? Perhaps, he derives his 
moral authority from the Prime Minister 
because who always prefers silence to any- 
thing else. That seems to be the policy 
of the Government. I wan: to ask him 
what is the Government's attitude towards 
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the foreign press. Does he want the news- 
papers to come in, or doesn't he wan: them 
to come in ? I think it is important at 
this time. Therefore I demand, and I hope 
the House will agree with me, that there 
should be appointed forthwith, a new Press 
Commission. A new situation has arisen, 
new distortions have taken place, new chal- 
lenges have been made and there is a seri- 
ous threat to the freedom of the press from 
unforseeable quarters. Therefore, I feel 
and demand that the Minister should consi- 
der the possibility of setting up a Press 
Commission, and this Press Commission 
should be totally independent and free to 
come to and examine the various things. 

While talking of foreign press,    I want 
to go slightly beyond the Government.    I 
notice that various journalist organizations, 
the various Editors*     Guilds    and    other 
Guilds, have protested .against  this.    It is 
very  interesting.    All  those  Guilds  which 
are very much worried regarding the foreign 
press,  and justifiably, did  not say a word 
about the foreign electronic media.    They 
think, that doesn't matter;   let them come 
in.    They have come in and therefore we 
have come to a stage when the satellite is 
on us.    You have mentioned about it yes- 
terday.    But also, at the same time, you 
see that there is a sea-change in the entire 
media world today.   This has not happened 
suddenly.   Ever since the 70s, when I had 
the privilege of being Minister, of I & B 
the issue was taken up by' me in the UNE 
SCO in 1970, 1972 and 1974.     Every ses- 
sion 1 put up an issue and said two things. 
One, I said, at the international level the 
free flow of information   was ;i   myth be- 
cause it was a one-way traffic.   But second- 
ly   I   said —and  I  had  pleaded—that    wo 
must reach a stage when the nations could 
yet together and spell out the implications 
of a  new satellite era  and how we shall 
cope with it and how we shall evolve a code 
of conduct.   The McBride Commission was 
set up, and again I want   to   commend to 
my young friend, if you have not read the 
McBride Commission report,    for    God's 
sake do it because your reading   will   help 
you a great deal in understanding the trends 
that were foreseeable, and those are on us. 
The McBride Commission spelt   out   two 
things : the type erf international relations 
we should have in the media world and 

also the internal  changes that we should 
make.    Unfortunately, we have made nei- 
ther the internal changes nor do we equip 
ourselves to meet the external challenges. 
The McBride  Commission     had foreseen 
what we are seeing today and they said, 
you will never be able to stop   them   by 
means other than strengthening yourselves. 
The satellite is there.   You cannot anyway 
stop it now.    It is there.    It was coming. 
And  the only way to do it is how you 
make your own media more credible, how 
you make your own media more interesting, 
how you make your own media such   that 
people go to i: and do not go elsewhere. 
The interesting dimension of the McBride 
Commission is that it spells out in detail 
the methods, the philosophies, trie profes- 
sionalisms, the definitions,    internal   struc- 
tures and external responses to meet the 
challenges.    We have  neither    read    the 
MoBride  Commission   report   nor  tried   to 
implement it.    As a result of that debate, 
ultimately, both the UNO and the UNES 
CO passed a resolution  called "The New 
Information     Order."      This was    totally 
undermined by a Super Power at that time. 
We are still there.    They undermined    it 
by walking out of the UNESCO and they 
stayed out of the UNESCO till the UNES 
CO was cowed down and the New Infor- 
mation Order died its death.    That is    a 
different issue altogether. 

But also, at the same time, I was talking 
of the debate that occurred in the UNES 
CO. In the first debate I had only the 
support from some developing countries, 
and all the developed countries were look- 
ing at it in a different fashion. In 1972, 
interestingly. 1 suddenly found that Canada. 
Russia—Soviet Union al that lime—and 
France backed India. The reasons were 
very interesting. I asked the Canadians, 
"Why arc you doing ii 7" The Canadians 
said. "We are victims of proximity with 
America. Our TV :s drowned. Our thea- 
tre is killed. Our films are influenced. 
Our literature does no; exist. We have 
been culturally totally overwhelmed. There- 
fore, we want to resist this." How could 
they resist it ? It is very interesting again. 
In the subsequent years the parliamenta- 
rians set up a commission to spell out the 
cultural policy of Canada in the decades 
to come. That commission again divided 
itself into sub-commissions,   the literature 



sub-commission, the films sub-commission, 
the video sub-cammission, the music sub- 
cornmission etc. Then, all the intellectuals 
of the country sat together, spent two years 
and created the policy. 

We are also seeing the same thing today. 
I think, the Ministry of Human Resource 
Development has circulated a paper on the 
cultural policy.   For the last three sessions 
we are hearing that it is going to be dis- 
cussed, but it has never   been   discussed 
here.   Therefore, you find a strange vacuum 
there.    What  is your    cultural    policy   ? 
What is under threat ?   What do we want 
to do,     and   how     do     we     want   to 
deal with it ?     . The   difficulty,   I   think, 
at the moment is that we are now seeing 
a situation where opportunities are "being 
lost.   The difficulty at the moment is that 
unless we 'try to look ait it and work out 
our perceptions and policies, we cannot cope 
with it.   How do we cope with it ?   Be- 
fore we  cope  with  it,    the Govtrnment 
must decide whether it wants to have    a 
policy or not.   If it wants to have a policy 
and if policy means only the status quo 
and if policy means only keeping control 
of media  and thinking is that everything 
will be all right, then, of course, there will 
be one situation.    But, if you like to see 
that the refusal to liberate the electronic 
media is now becoming counter-productive, 
then, the situation will be different.   It is 
not today.   I am on record having submit- 
ted it to Mrs. Gandhi who was the Prime 
Minister at that time, as far back "as 1972. 
If you look into your files, you may see 
that in 1972 I spelt out to her that it was 
already tecoming counter-productive.    We 
did not have the TV at that time so much. 
We had the radio.   We worked out details 
of two schemes also.   But the tragedy was 
that by then, with all respect to the memory 
al Mrs. Gandhi, unfortunately,   she    had 
changed her mind, and we did not liberate 
the media. 

But, then, what happened later on ? 
Here I blame my side and the other side 
also. One of the persons whom I blame 
the most is Mr. Upendra. We got an 
opportunity. We did not utilise it. Twice 
the opportunity came to us to liberate the 
media. We did not do it except tinkering 
with it.  ...   (Interruptions) 

Of course, I blamed myself. You were 
sleeping at that time. 

SHRI P. UPENDRA : No, I was concen- 
trating on your speech. 

SHRI INDER KUMAR GUJRAL : The 
main point is that unfortunately in this 
country we have created a psychology 
in the Government. Whichever party 
may be in power, we view information as 
power, as an asset which we must keep 
safely in our pocket. We" do not see it as 
an input. We do not see that an inform- 
ed society is the basic thing for trans- 
forming it. We! did not want to inform 
the society. Therefore, we have an un- 
informed society or semi-infomred society, 
and it can be exposed very easily to 
influences from outside. 

Some years ago I    was    in    Kashmir. 
Today we are talking    at    length    about 
Kashmir.    That was the    evening    when 
Farooq Abdullah had been dismissed.    I 
was sitting in a houseboat.      There   was 
curfew outside.    My    friend,    Mr.    Jag- 
mohan, was the Governor at   tha:    time, 
Rajiv Gandhi's time.    We    were    sitting 
there.    Some people    came    over    there. 
They had a radio set in their hands. They 
tuned in to the BBC.   I asked, "Why are 
you listening to the BBC?"    They    said, 
"Because    the    All    India    Radio    jhoot 
Boltha hoi."    I asked,    "How     do     you 
say that ?" They said, "Sir, you have been 
here the whole day.    I tune in to the All 
India  Radio.    Listen to what they  say." 
This is where1 the credibility    comes    in. 
The All India Radio did not tell anything 
about what was happening. They switched 
on to Pakistan.    There was   a    distorted 
version.   They switched on to the    BBC. 
I saw the three spectacles within    fifteen 
minutes.    Madam, I was once telling   my 
friend in this House that    utimately   the 
relevance of the media was its credibility 
Yesterday,  you had  spelt  it    out    more 
eloquently.   How do you become credible 
abroad ? You   can   be    credible   abroad 
when you are    credible    at    home.    The 
American media became credible after it 
exposed the Vietnam episode.    Then, its 
international credibility has gone up. Why 
is the BBC   more    credible ?    Even    in 
respect of immediacy!    I will tell you an 
incident that happened yesterday.   Yester- 
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day, We were discussing in this House at 
length the London talks that were going 
on.    But it did not matter to our media. 
Before I went home, there   was    a    call 
from BBC.    They knew already that   we 
had discussed  this.    They    wanted    my 
reaction.    That    is   what   is   immediacy. 
We are a feudal society.   We relax. After 
dinner, we have a pawn in    our   mouth. 
Then, we want to know what    happened 
to the nation.   In the meantime,   all   the 
international    media    have    gone    ahead, 
gone to the town.    They have told their 
people the whole story.    We only    don't 
know our story.    I asked BBC when they 
phoned to me as to what was happening 
there.    They said : We    are    trying    to 
protest here why we are not taken   into 
confidence.    But Doordarshan   never pro- 
tested.    All India Radio  never protested. 
Even the Minister for Information    never 
asked the Government as    to    what    he 
should tell the people.   Unless the Minis- 
ter for  Information  becomes  the  spokes- 
man of the Government of India,    things 
will not change.    Neither the PIB can do 
this job nor can the    Directorate-General, 
Well, the issue is   that    the    Government 
does not have the perception as to    how 
to cope with it.   In the beginning when 
the satellite television came, the first    re- 
action was : All right, it    is    a   passing 
phase.    After all people don't listen to it 
long.   They will listen to us.    After all, 
they are the captive    audience   and   they 
have to come to us.      Suddenly,    things 
have changed.    Every town had its own 
link-ups.     Every  home  was  viewing    the 
satellite  television.    Then came  the panic 
reaction.    Panic reaction  and what ?  Ex- 
pand.    One band, two bands, three bands, 
ten bands.   When  I say this,  I  am    re- 
minded of a story.    When    I    was    the 

Minister of Information, in those days, 
one very small kingdom in the Gulf 
region—I don't name it deliberately— 
decided to have a television system. Gulf 
oil riches was there. An order was placed 
with a German concern which installed the 
television system almost overnight. Three 
days prior to the King's birth day when 
the television system was to be formally 
inaugurated, I received a call from our 
Ambassador.    He said  :  "We are    in    a 

serious difficulty."   1 asked what the diffi- 
culty was.   He said : The difficulty is that 
they have the television.    But they don't 
know what to show.   That is axactly what 
is happening to us sir.   You installed every- 
thing and then handed over the whole thing 
to telecast films interviews with film actors, 
directors, etc.      Seventy pear cent of    the 
time is now devoted to films.    Yesterday, 
you referred to this, Madam.    The main 
point is, at the moment, Doordarshan and 
those who are controlling it are suffering 
from an identity crisis.    What is    Door- 
darshan, what are its objectives, what does 
it want to do ?    Therefore, I would like 
to say that unless you are able to identify 
yourself, what your social purpose is, why 
you want  a particular pattern of control, 
unless you spell it out, you yourself will 
not be able to see light of the day. Unfor- 
tunately, this is the distortion that is taking 
place.   The other day, my friend, the Mini- 
ster, was speaking here.   Suddenly, he started 
looking at Doordarshan as a money-making; 
machine.    Never in the past did we ever 
think that this was a Ministry which would 
earn money for the Government.    If      I 
look at the Budget again, it is now a net 
earner and not a net spender.    Why is it 
so ?   Because advertisements are available. 
How do we judge a good programme? It 
is a good programme if advertisers   sup- 
port it.   It is a bad programme if it cannot 
find advertisers.    Well, if it is an educa- 
tional   programme,   if   it   means   social 
change, then, you have to   invest   on it. 
You cannot get money out of it.   For ins- 
tance, you see that Delhi the land values 
are raising.   Today you can decide, tomor- 
row you can decide that you will sell out 
the school buildings because you can get 
more money.    If this is the only purpose, 
getting more money, then the sense or the 
nonsense of it becomes very simple.      If 
your social  objectives  don't  cover family 
planning, I am sorry for this.    When      I 
talk of family planning and when the serials 
were  started,  it   was   a history   of   soap 
operas.    The soap opera serials we never 
telecast  in  the past. 

Long after I left the Ministry in 1982 
or 1983, I was attending a conference in 
France and i came across Mexicans who 
have done remarkably well with the soap 
opera to carry the message on family plan- 
ning.   On my invitation they came and the 
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Ministry officials also came and an agree- 
ment was signed with them. To cut the 
long story short, we forgot family planning 
and now we are left with soap operas. 
That is how the soap opera has come in. 
Similarly, you aire seeing that type of change 
and attitude of change that you wanted. 
Nehru was never tired of talking all (he 
time about scientific temper. We were also 
thinking in terms of modernising our agri- 
culture. We have also been talking in 
terms of cultivation of a better taste. How 
do we cultivate a better taste ? Not 
through films from Bombay. Yesterday 
also Deoji said, "The more we see vulgarity 
and violence in the films, serials, the more 
we are vulgarised and more violence comes 
in." But I think it is all right since adver- 
tisers are available and since money is com 
ing in. Unfortunately, the issue before 
the Government seems to be and that is 
what I see in the Budget also—which serial 
gets more money. That is the real situa- 
tion. Again there will be a panic reaction. 
If the Zee T.V. gets more enterprising, 
copy it. If another media come.; in which 
get's more advertisements, copy it. They 
telecast three films. You telecast five films. 
You will get more advertisers; and that is 
the test.    Now, no other test is applied. 

What is the objective ? These ace seve- 
ral identity crisis over lapping. But one of 
the dimensions that I want to mention and 
the issue today before us h that you are 
expanding hardware but you are hardly 
spending anything on software. 

When advertisements were firs: introdu- 
ced on the T.V., I resisted it. But I got 
a Cabinet resolution passed that all the 
money that comes through advertisements 
will go into a pool called the pool for 
building software. That has been forgotten. 
Now all the money goes into the Budget 
itself. Therefore, that money is not avail- 
able for programme building and pro- 
gramme making. 

Now, Doordarshan is confronted with 
another challenge. In India there are seve- 
ral people who are taking transponders from 
elsewhere. They send cassettes. I do not 
have any objection to it. The Sun chan- 
nel has come in, the Jain channel has 
come in and two more channels are com- 

ing in. For God sake, work out a policy, 
not by stopping them. Stopping them is not 
the way out. But if you start a system of 
licensing, then, you will have a system 
whereby you will be able to put across your 
point of view also. At the same time, I 
would like to say that Indian programmes 
that way will have more Indianness about 
it. That is what we have to think of. 
I was told some six months ago that a 
Cabinet Committee was going to be set up 
to spell out the modalities for licensing. 
But that Committee has not yet been 
named. May 1 know, why ? Leave alone 
the meetings of it. Why is that Committee 
not being set-up ? Why is it being post- 
poncd ? Therefore, I think thai at least for 
the time being the Committee or the 
Cabinet in to ality must modify the old 
1870 Telegraph Act, if nothing else. Why 
can't you possibly look Pt it   ? 

Before 1 sit down, I would only say 
that if you are making a policy and if you 
want to copy the West, please also keep 
in mind the fact that America has such a 
thing as Public Broadcasting. Public 
Broadcasting is the real life of the Ameri- 
cans. That should be your motto, not 
the other things that we are thinking of. 

Wc are now having three channels. The 
Minister has been thinking of eight or ten 
channels. According to my estimate, 
any channel needs approximately Rs. 5 
crores a month for making good pro- 
grammes. Provided that money first, and 
don't depend on anybody. Don't say that 
advertisers must give you money and 
only then you will do it. 

As some Members said rightly, do tell 
us about your difficulty with the Pra- 
snr Bharati Act. The Parliament had al- 
ready passed it. . . which is very anaemic. 
1 am not satisfied with it. I compromised 
with Mr. Upendra at that time because 
Mr. Upendra promised to go step by step 
and do it gradually. But he did not rea- 
lise that we would get out in the mean- 
time. (Interruptions). At least, imple- 
ment that anaemic Bill, the Prasar Bharati 
Bill. Why don't you do it ? Also, at the 
same time, please set up an organisation 
for some sort of social audit. What is 
being sent ? Who is changing it ? How do 
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we orient it ? You have the Press Council 
for something. Something like thai should 
be set up. The Prasar Bharati Bill, 
perhaps, spells it out also. Therefore, 
kindly do something and do not just tell 
us, "Pass our Budget and everything will 
be fine." 

Thanking you  very  nuu;h. 

 
 



343    Discussion on the [RAJYA SABHA] Information & 344 
working of the 
Ministry of 

 



345    Discussion on the [28 APRIL  1994] Information & 346 
working of the Broadcasting 
Ministry of 

 



347    Discussion on the [RAJYA SABHA] Information   & 348 
working of the Broadcasting 
Ministry of 

 



349    Discussion  on  the [28  APRIL   19y4j Information 4 350 
working of the Broadcasting 

Ministry of 
 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : Shri Anant Ram 
Jaiswal, Your party s   time is 8 minutes. 
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THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : You have to con- 
clude now because you have already taken 
15 minutes. Your- time was 8 minutes. 
Minister has also to reply. 

 

THE    VICE-CHAIRMAN       (SHRI V. 
NARAYANASAMY) : Shri Tindivanam 
Venkatraman—not here. Shri Swami- 
nathan. 

SHRI G. SWAMINATHAN : Mr. 
Vice-Chairman, Sir, the Annual Report 
has been given to us and also the Report 
of the Standing Committee on the De- 
mands for Grants pertaining to the Minis- 
try of Information and Broadcasting has 
been given to us. From all these Reports, 
what we could gather is that the activities 
of the Ministry of Information and Broad- 
casting for the year 1993-94 have been 
very beautifully brought out. There is a 
very beautiful photograph of the hon. 
Minister, particularly, of the Film Festival 
which was held in Calcutta. The hon. 
Minister looks like a film star. It is an 
excellent  photograph. 

Sir. as I said, the Standing    Committee has also 
brought out a good report.    The only point I 
would like to   make   here is this.    Of course, 
the past activities    have been referred to in  the   
Annual   Report. The point is, the activities 
during the last thirty-forty years have to be gone 
into in the context of their relevance to the pre- 
sentday. I say this because there is a lot of 
change taking place now. The hon. Mem- . ber, 
Mr. Gujral, has also spoken about it. What is 
needed is a total review.   What 

the Department has done hitherto is one 
thing. What you are going to do today 
and what you are going to do tomorrow 
are entirely different. Therefore, when we 
talk about the past activities, even though 
they have their own importance, at the 
same time, their relevance to the present- 
day changes has to be gone into. 
Take, for example, the question of 
budgetary allocation. We know in what 
manner it had been done on previous 
occasions; what had been done last year 
and what is going to be done next year. 
I do not know whether the zero budget- 
ing system has been adopted. Another 
thing is whether certain Divisions are 
necessary at all. This question has also 
to be gone into. I would like to men- 
tion, particularly, about the Publications 
Division. Much has been said about 
'Yojana'. Much has been said about the 
Publications Division. I do not know 
how many copies are being sold. I do 
not know whether the things that are 
brought out by the Publications Division 
are being sold. Of course, some exhibi- 
tions are conducted. Some 2,000-3,060 
copies might be sold. I do not know 
which is the target audience. Even when 
you are selling it, I do not know how 
many people would be able to purchase 
it. All these things have to be gone 
into. 

Sir, before a discussion of this nature 
is taken up in the Rajya Sabha, we 
would also like to have a note or a 
paper on the basis of which we could 
have a discussion. In the Lok Sabha, 
the discussion is mainly centered on the 
Demands for Grants, apart from the 
Annual Report. It has a different conno- 
tation in the Lok Sabha. When it comes 
to the Rajya Sabha, when we discuss the 
Ministry as a whole, we should have a 
background paper so that we could dis- 
cuss the performance of the Ministry on 
the basis of that. Here, I would like to 
say that the hon. Minster has done very 
well. Mr. Vice-Chairman, Sir, you, your- 
self, have said when you spoke. I would 
also like to congratulate the hon. Minister 
for the way he has been handling 
this Ministry. This is one thing, An- 
other thing is that he    has    also    Seen 
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maintaining very close relations with the 
Members of Parliament. He has been 
taking note of our suggestions and has 
been implementing them to the best 
of his capacity, whatever suggestions 
were given by us. He has been 
very receptive to the various sugges- 
tions made to him. Still, I would 
say that when we take up this discussion, 
we would like to know as to what the 
Ministry is going to do in the future. 
This is mora important than what it has 
done in the past. What the Ministry is 
going to do in the future is more 
important. 

Sir, the future is very important because 
many things are happening now. We 
have read about it in the newspapers. 
Mr. Gujral has also spoken about the 
foreign newspapers. We have read in the 
newspapers about the visit of many Press 
personalities to India. Many media 
Moghuls have visited India during the 
months of February and March. Many 
important persons connected with the 
foreign Press and satellite television have 
visited this country. There was the visit 
of Mr. Rupert Murdoch. I think this is 
how he spells his name. He is an 
Australian. He is from the Star T.V. 
He came over here. Four-live days be- 
fore his arrival in India, much was talked 
about his visit. He came here and met 
many important persons. He gave parties 
to industrialist. He also met the 
Prime Minister as well as the Minister of 
Information and Broadcasting. Soma of 
them also met our Vice-President. Now, 
I would like to know what was the nature 
of the discussions Mr. Rupert Murdoch 
had with our Prime Minister, with the 
officials of the Ministry of Information 
and Broadcasting and with the other dig- 
nitaries. I would also like to know 
whether this is going to be reflected in 
what we are going to in the future. This 
is  the  most  important  point. 

Immediately after the visit of Mr. 
Rupert Murdoch—he was a person who 
had a flair for publicity-^another person 
came to India and went away quietly. 
Perhaps, he did not like publicity. He 
is- also  an  Australian.    This  gentleman's 

name is Kerry Packer. He also came 
here. He met some important persons; 
not the Ministry officials; I think, some 
industrialists. And then this Ted Turner 
of CNN came here. I think it was in 
the month of February, March or April. 
I think he had also a meeting with the 
Prime Minister and, most probably, he 
had a meeting with our Vice-President 
also. I read it in the papers that he 
met the Vice-President and there was a 
lot of  discussion  going on. 

Again there was a talk about the BBC. 
The BBC people came here and they 
wanted to have something like a Hindi 
news tie-up. That is also another report 
which we have heard. We have also 
heard about the Disney tie-up. The press 
published that also. So, these are the 
four or five things that happened during 
February and March, about which no- 
thing is said in the booklet, or no 
information has been passed on to us. I 
think all these will have far-reaching 
effect on Doordarshan in the days to 
come. 

Something has been said about invasion 
from the skies and also that the Jain 
TV and Z-TV are, in their own way, 
going to bring out news. So news as it 
is will not be the preoccupation only of 
Doordarshan. From the satellite TV 
they will also be giving so many news 
items, and that will have an impact on 
the people. 

Then there has been a talk about the 
industrialists. These are all things that 
we have heard. Now it is up to the 
Minister to inform us. We have also 
heard that some of the industrialists are 
prevailing on them to have their own 
stations. Once privatization has come, 
once the channels have been opened for 
outside TV, now internally also people 
are asking why the TV should be mono- 
polized by the Government. The Govern- 
ment may need a TV, it may need a 
broadcasting station for its own purposes, 
but then you allow others also to start 
their own TV. Now, some of the State 
Governments are there. Suppose the Cen- 
tral Government Wants their information 
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to teach the people, why can't the State 
Government also have their own TV 
because when the Centre has got a view 
of its own, the State also has got its 
own view. You know it pretty well, 
Sir—and it is a known fact—that as long 
as a State Government is in good coordi- 
nation with the Central Government, the 
news items about that Sate Government 
and the way in which the State Govern- 
ment is projected, go in a particular 
manner. Suppose tomorrow there is a 
quarrel between the State Government 
and the Central Government, sometimes 
the news item does not appear, some- 
times it is tardy, sometimes it is very 
slanting and sometimes it gives out a 
different impression to the people. 
And sometimes the TV people do 
not come to the big functions at 
all, and the State Governments had 
to protest. I am not talking only 
of the Tamil Nadu Government. I think, 
even from West Bengal there have been 
some protests to the Centre that Doordar- 
shan had been very partial regarding cover- 
age of the State Government functions. 
Wherever a State Government is not in 
good cooperation with the Centre, this 
is happening. So I want to know whether 
privatization will be allowed within 
our country also and whether indi- 
viduals also will be allowed, apart 
from the Doordarshan having it. You 
have not yet decided whether Doordar- 
shan should function independently, like 
the BBC. That decision has never been 
taken. The Prasar Bharati Act, which 
has been passed, is pending. When 
Upendraji was the Minister this Bill 
came and it was passed, I do not know 
what the view of the Government is. 
Over a period of three years we have 
not heard anything about it. Are you 
going to have an independent channel 
like the BBC, or are you handing it 
over to an independent corporation ? 
That also we want to know. And, 
supposing you want to keep it in your 
own hands, will you allow private people 
also, including the State Governments, to 
take   this  up ? 

Regarding the INSAT-2B channels, we 
are very happy that some additional 
channels have been opened.    The    hon. 

Minister has said that from 15th August 
1993, new channels have come. He also 
said that since the new channels have 
come, everybody should have a dish an- 
tenna. Everybody cannot have a dish 
antenna. Naturally their telecasts have 
to come through the usual cable TV 
people. But the cable TV people are 
more interested in the other TVs and 
they are not relaying your channels. 
So, the point is that even though you are 
saying that you were showing all these 
things from the 15th of August, 1993, 
none of us in Madras or mofussil places 
or even in Delhi is able to see any of 
your channels. You should have your 
own arrangements. What kind of 
arrangements are you going to make to 
see that the people are able to enjoy the 
TV programmes ? This is very impor- 
tant. 

Doordarshan may be showing these 
things, but the additional channels are 
not to the benefit of the people concern- 
ed. So, I would like to know from the 
hon. Minister what exactly he is going 
to  do  in this  connection. 

Another thing is about the satellite 
language service of two-and-a-half hours 
daily. We are very happy about it. 
Sitting in Delhi at 9-30 AM we are able 
to see the Tamil language service. It is 
for one or one-and-a-half hours. In the 
evening also we have got it for an hour. 
Some Tamil films are being shown. 
Films in ten languages are being shown. 
We   are  very  happy. 

One point I would like to say about 
it. 1 do not know how an it is correct. 
I am told that beyond ten to fifteen 
kilometres it cannot be seen. A senior 
lady officer from the All India Radio 
phoned me up the other day. I asked 
her whether she was able to see the 
Doordarshan language service. She said, 
"No, no. I am not able to see it 
because I am 20 kilometres away." 
Then only I came to know that it is 
for a very small area. Because I am 
living in Canning Lane, I am able to see 
it. That can be seen only around the 
Parliament House. So, I want to know 
the proposal of the Minister to extend- 
the area of this service. 
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We are not able to see the Metro 
channel also. That also is not having a 
good coverage. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY)   :   Kindly  conclude. 

SHRI G. SWAMINATHAN : Finally, 
Sir, I would again congratulate the hon. 
Minister for the very good work he has 
been doing and wish that he would give 
a much better service to the people 
concerned. I also hope that he will be 
able to give us his ideas regarding the 
various points I have raised, about which 
all the people want to know what exact- 
ly is going to happen to Doordarshan in 
the years to come. 

Thank  you. 
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THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : Thank you for 
the maiden speech. Now,   Mr.  Upendra. 

SHRI P. UPENDRA (Andhra Pra- 
desh) : Mr. Vice-Chairman, speaking on 
the performance of the I & B Ministry is 
a tightrope walk for me because having 
headed the Ministry, even for a short 
time, I have a special consideration for the 
Ministry just as a man harbours love for 
his ex-wife even if she is remarried. 
There is a second reason also. That is, . 
do understand the difficult conditions 
under which the present Minister is work- 
ing. He is valiantly fighting a battle, 
sometimes through martial law—and!, 1 
hope it will not be a losing battle— 
against the challenges which media are 
getting from inside and outside. 

Mr. Vice-Chairman, we should be first 
heartened by the vast expansion of the 
media network in the country, particularly 
the electronic media. We have come far 
away from six radio stations at the time 
of Independence to about 160 now. And, 
today, our Doordarshan, with its 550 
transmitters, covers 82 per cent of the 
population while the radio covers 97 per 
cent. It is a very happy situation and 
we  should  be satisfied  with that. 

But what worries me is the element of 
confusion which is observed in the think 
ing of the Ministry for the last three 
years, particularly, in regard to the ways 
of tackling the so-called invasion from 
the satellite programmes from abroad. 
We have seen several announcements. 
First they talked about private channels. 
And a Committee was appointed in Octo- 
ber 1991. Then they said that they would 
form a joint-stock company with the 
collaboration of several firms which will 
deal with Doordarshan. Then they talked 
about a second national channel at a cost 
of Rs. 2,700 crores, little imagining how 
that money would come and from where. 
Then there was the question of sharing 
the time-slots on the metro channels. 
There was a lot of scandals and all that. 
I do not blame the present Minister who 
came much later. Then came the appoint- 
ment of the ATC and its resignation. Now 
we have come to the state of new chan- 
nels. I think four more have been start 
ed and we have six now and the Minister 

has promised 21 more shortly. One thing 
which is very clear in all this is that the 
Ministry has not been able to make up 
its mind as to how to deal with the situa- 
tion. Also, little thought was given to the 
preparation of the software before anno- 
uncing the new channels. As a result, 
most of them remain on paper. Nobody 
is able to see them. 

The second thing which I would like to 
point to in this connection, before I come 
to the other units of the Ministry—the 
information and Broadcasting Ministry 
does not mean only radio and television— 
is that there is a panicky reaction, which 
Mr. Gujral also pointed out, to the so 
called satellite invasion. We have been 
seeing this phenomenon from 1987 and 
several discussions were held in the Mini- 
;try as to how to tackle that. But I don't 
call it an invasion. It is a technological 
and communication revolution, taking 
place all over the country, and there is no 
point in trying to stop it or control it. You 
can't do it. During the next two, three 
years, I believe, some fifty satellites will 
however around over this country, having an 
impect on this region. The neighbouring 
foreign countries like Nepal 
are offering uplink facilities to 
many firms . So, it is comple- 
tely foolish to think that we can control 
'he satellite programmes coming from 
abroad. It is a new information techno- 
logy which you have to tackle and one 
thing is that, in the name of tackling the 
situation, in a panicky reaction, we jump 
to film-based programmes and lately, we 
are aping the Western programmes. Some- 
*imes, I am shocked when I see the Pro- 
grammes late in the night—a complete 
aping of the Western programmes—and 
that worries me more. Recently, we had 
i seminar and one of the experts said that 
only 5 per cent of the country's population 
is really serious about the satellite progra- 
mmes coming from abroad and it is mostly 
the urban-based population. Doordarshan 
or Radio have a captive audience with 70 
per cent of the population in the villages. 
They do not have even time or means to 
watch the foreign programmes. They 
work the whole day in the fields and fact* 
ories and sleep early at night. They have 
no time to see 24-hour Sports Channel, 
the Music Channel, and so on. You have 
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got a captive audience. Even in urban 
audience, take away the slum-dwellers and 
those who do not have their own TV sets 
and all that, then what is the population 
left ? And a very miniscule of the popu- 
lation, the elitist and the urbanised popu- 
lation, who are already possessing VCRs, 
Videos and Video Tapes, is left. 
Maybe, a small percentage of the 
population has been engulfed lately. 
But I don't consider it such a big 
crisis that we should be panicky about it 
and reorient our entire policy to meet the 
so-called threat. That is the second 
thing which I want to mentioned. Even 
those people who keep on watching regu- 
larly the Star TV, the Sports Channel and 
all these programmes, when we asked 
them, most of them admitted that they 
have stopped seeing these programmes. 
According to them, most of these progra- 
mmes are repetitive and most of them are 
boring. Maybe, in a particular situation 
like the Gulf War or something, where 
some kind of live programmes have 
come, there is some interest in 
these programmes, not daily, and just 
like a philandering husband, who would 
come back to his old faithful wife later, 
I am sure, the vast population will still 
stick to Doordarshan if the Ministry im- 
prove their programmes. Tha*, should be 
our concern to improve our programmes. 
They should be true to our conditions and 
those programmes should suit our social 
conditions and the lives of the people. It 
is not mere copying. Here I want to em- 
phasise one thing. I have been repeatedly 
telling that the only way we can keep the 
audience stuck to Doordarshan or the 
Radio, is to improve the regional progra- 
mmes, which the Ministry has all along 
been neglecting. If there is a programme 
in one's mother-tongue and simultane- 
ously, there is a programme in Hindi, 
English or any other language, they would 
prefer a programme in their own mother 
tongue. That has been neglected so far. I 
am happy now that the Ministry has re- 
alised it and some of the transponders 
which they are taking now, are exclusively 
going to be used for the regional progra- 
mmes. But you should facilitate people 
seeing these programmes also. So far, it 
has not been done. That is why I want 
to emphasise these two    things—improve- 

ment in our programmes and more regio- 
nal programmes. And also, we should 
utilise fully the production facilities we 
have already got. The Minister must be 
knowing, but I don't I may be 
wrong. Only 20 per cent of the 
capacity of the Central Production 
Centre in Delhi is being utilised. Such a 
beautiful set-up you have got. How much 
of it is being used for what purposes and 
why you are not able to utilise it, these 
also have to be analysed. And why are 
we going for more and more transmitters 
and relay centres ? Very little progress 
is being made on the creation of new 
centres and studios. There are proposals 
but they are very slow. And we have to 
speed up the local production facilities; 
only then can the regional programmes be 
produced. I can give only one example of 
tardy delays in executing these program- 
mes, that is the studio at Vijayawada 
about which I spoke to the Minister many 
times, for which I laid the foundation- 
stone. In spite of the several requests, 
that work has not yet been started. There 
is no provision in this year's Budget. I 
earnestly request the hon. Minister that 
if he has no intention to start the work, I 
shall be obliged if he can return the 
foundation stone gracefully to me, because 
there is a tradition at the Krishna river 
where all the ashes of the dead and gone 
are ceremoniously immersed, and, there- 
fore, T can hold a function and immerse 
this stone also there. It is unfortunate 
that even the committed things are not 
being done properly. I hope the Minister 
in his reply will deal with this point also. 
I am not parochial in saying this, but 
since I laid the foundation-stone, I am 
being repeatedly shown that stone, when- 
ever I go there, covered with grass, that 
is why I am referring to that.. . 

DR. BIPLAB DASGUPTA (West Ben- 
gal)   : Your name also will be covered ! 

SHRI P. UPENDRA : Now, O. B. 
Vans. We should have more O. B. Vans tc- 
cover the regional events. I do not want 
to go into other details but I only touch 
upon the points in the limited time T have 
got, in spite of the Solicitor's Vice-Chair- 
man sitting there. 

Another thing is, administratively it is 
not judicious or proper to go in for   fre- 
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quent changes, which is one of the points 
of criticism in the Press ami the public, 
that too many changes are being made 
too suddenly, dislocating the work. Of 
course, the Minister has a right to do and 
indulge in this kind of exercise, but I feel 
shuffling the same people in and around 
may not be yielding much results. 

Then, I come to the corruption point. 
The less said the better. All of us have 
failed and I don't think I can blame the 
Minister and I can't expect quick results. 
But, one thing is, in the name of the 
commissioned programmes 25 crores of 
rupees have been swallowed by very emi- 
nent people and that has not been realised 
so far. You must take action and see that 
either they should produce the programme 
or they should return the money. And 
make a beginning in this. And that is one 
thing which I want to mention. 

Another point which I want to stress 
and which the other Members also men- 
tioned, is autonomy for the media, electro- 
nic media. The Prasar Bharati Bill was 
passed more than three years ago, unani- 
mously by all the parties, after having a 
nationwide debate, on the basis of consen- 
sus. I have to bear criticism from media 
experts like Mr. Gujral that it did not go 
to the extent they wanted it. We wanted 
to make a beginning in this, but that begi- 
nning has also not been made. The 
Government doesn't clearly say what they 
want to do. The amendments which the 
Minister wanted to bring in, the Parties 
had agreed to them. But what delays 
this, I do not know. He must have done 
his part by sending it to the Cabinet. It 
may be lying somewhere, but the Govern- 
ment should come forward and spell out 
clearly whether they are for autonomy or 
not. 

The Minister is aware that even the 
Calcutta High Court has interfered in this 
matter and they have also expressed sur- 
prise that an Act of Parliament, passed 
three years ago, has not been implemented 
so far. Having said this, I have my own 
second thoughts on having got the Bill 
passed; Now, when you see the type of 
competition in which the media is indulg- 
ing, the type of programmes they are put- 
ting in to meet the so-called campetition, 

i feel even an autonomous corporation 
will completely concentrate on entertain- 
ment but not on other things. The electro- 
nic media is not merely meant for enter- 
tainment. They have other duties to 
perform, to inform and educate the people. 
The media has got social obligations. 
Who will look after that ? A private 
corporation or an autonomous corporation 
will not bother about your educational 
programmes, agricultural programmes or 
social programmes and all that. The 
Government cannot go on giving directives 
to the corporation to telecast or broadcast 
'^ucri programmes day m and day out. It 
is not possible. Therefore, I have come 
to this conclusion. My view is that the 
Government should have, at least, one 
channel, both on Radio and TV, for social 
purposes, for its own publicity programmes, 
lor news, etc. They can share the hardware 
with the proposed Prasar Bharati Corpo- 
ration. Keeping this main channel with 
you, you can hand over the rest of the 
channels, including the new channels, 
Metro Channel, etc. to the Prasar Bharati 
and ask them to either use them fully or 
lease out to the private parties or do as 
they like. You can have a financial 
arrangement with the corporation accord- 
ingly. Tha. is one suggestion which I would 
like to make. In case the Government 
agrees to that, you can amend the Act. 
when you amend the Act, you amend it 
on this line. 

One more point which I want to stress 
is that less importance is given to the 
Radio. the glamorous girl gets all the 
attention. But in the Indian conditions, 
even today if you go to rural areas, you 
wilt find every boy, every man, has got 
a small transistor. Radio has a relevance 
in the rural areas even today. But we are 
ignoring it. The Ministry is ignoring it. 
Nobody is bothered about the Radio. No- 
body writes about what happens in Radio. 
Even a small change in the News Editors 
of the Doordarshan is highlighted in the 
front page news. But nobody is bothered 
about Radio. We started FM Stations. It 
is a very good scheme. But nobody can 
hear them. The Radio has not been chang- 
ed to tune to the FM system. They have 
not produced it. Unless they are produc- 
ed, there is no point in opening FM   Sta- 



tions here and there. That point also   has 
to be looked into. 

Before I conclude, I will briefly mention 
one or two sentence about the other 
wings of this Ministry. 

1 fully agree that the Press Council, 
which is an autonomous body under the; 
overall control of the Ministry, must be 
given more teeth. What can they do now ? 
So many things are written. So many, 
things are written against individuals and 
organisations. They are defenceless. Even 
when complaints are made, the utmost 
thing they do is they censor the papers 
after two or three years, which nobody 
bothers about. You must give more teeth 
to the Press Council. It should be made 
more and more effective. 

Another thing is about the Film Divi- 
sion. You have increased the time of the 
news to half-an-hour. Every visual is cover- 
ed by the news. After 20 days or 25 days 
or one month, you produce a newsreel. 
Now, you call it a News Magazine. Who 
is interested in that ? When you show it on 
TV, I think, by that time everybody 
might have seen those things on TV. The 
Films Division equipment is misused. You 
can ask anybody in Bombay. The 
entire equipment is being used for 
private purposes in Bombay. What is the 
purpose of this coverage ? If it is 
for the purpose of archives or 
for posterity, even the Doordarshan 
coverages can be retained. I feel that 
the time has come now to review the 
functioning of the Films Division. The 
question is whether it should exist or 
not. If it has to exist, whether it should 
exist as a unit of the Doordarshan or 
a feeder service division of the Door- 
darshan. Existence of an independent 
films  division   may   not  be  necessary. 

Now, I come to the DAVP. Why 
should it handle advertisements of all 
the public sector undertakings and the 
Ministries? Each one of them can dot 
it on its own. Why should it be con- 
centrated in one hand? You bring out 
pamphlets of the speeches of the Prime 
Minister and other Ministers in various 
language^.    There is a wastage of lakhs 

and lakhs of rupees. If you go to the 
DAVP offices, you will find many bund- 
les lying there. They are not distributed. 
Even if they are distributed, people don't 
read them. You have to completely 
analyse the role of DAVP. 

Now, 1 come to the PIB. I can under- 
stand their role in Delhi. The Prime 
Minister's Office and other Ministries 
work through them. I can even under- 
stand this. In the metropolitan cities 
they may be doing a little work. Go to 
any other place, you will find that 
absolutely nothing is being done. The 
man does not even have a vehicle. He 
does not even have a ten rupee note so 
as to entertain a Press man. He has 
no news to circulate. By the time you 
send some news to him, it is too late. 
It reaches him after ten days. What for 
are these PIB offices existing ? Previous- 
ly, they were doing small jobs. When- 
ever an I&B Minister went there, they 
used to get his photograph published in 
the local press. Now-a-days, that also 
they are not able to do. Therefore, the 
time has come to reorient the PIB. 
Screen it to the extent possible. What 
I want to say is that most of the depart- 
ments need to be slimmed down. Make 
it a compact Ministry, a small Ministry 
and an efficient Ministry. The Director- 
ate of Field Publicity is doing good work 
in many places. But they have n6 
vehicles, they have no jeeps. If they 
have vehicles, they do not work. If 
they work, they are used for other pur- 
poses like for marketing or to dropping 
children at school, etc. Therefore, the 
functioning of the Directorate of Field 
Publicity also requires to be reviewed. 
Then we have the Song and Drama 
Division. It is a pity to see aged ladies 
trying to dance or enact dramas. It is 
a pity that they have been made perma- 
nent staff members. Now they cannot 
perform. You will have to maintain 
them till they retire. Why can't we hire 
good troupes from various districts and 
pay them a good honorarium? The 
people who are already there can be 
made instructors for some time or may be 
until they retire. But there should 
be no more expansion   and    recruitment 
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in the Song and Drama Division. It is 
completely useless. The only depart- 
ment which is doing a good job fa the 
Publications Division. It should be 
strengthened. Good publications are 
being brought out. I don't know about 
their timely distribution and sale. You 
must see to the economics of this Depart- 
ment also. I think the Publications 
Division needs to be strengthened. Now, 
coming to the Directorate of Film 
Festivals, every Minister who organised 
a Film Festival got a bad name. Any- 
body, who does not get an invitation 
card, writes badly about the Film Festi- 
val. Why should the Government 
organise Film Festivals? Why not the 
Film Federation of India organise Film 
Festivals? Why should we maintain a 
Directorate for that purpose ? What 
for ? What is the purpose ? I can 
understand your giving awards to some 
people, like the Presidential awards. 
But organising Film Festivals, I don't 
understand. I think the time has come 
for the Government to stop this. You 
are talking of globalisation, liberalisa- 
tion and all that. Then, why should the 
Government organise Film Festivals? 
Kindly review this also. Coming to Cen- 
sors, I must admit that I am also a 
guilty of yielding to pressure, in regard 
to the type of people being recommend- 
ed by the MPs and the MLAs and 
political leaders. It is full of anti-social 
elements. They take full advantage of 
their position- They are bribed by the 
producers. Therefore, let us screen 
them completely. Let us put honest 
people, people who command some res- 
pect locally, in these places. Whenever 
a film has to be screened, the producer's 
name is known in advance. 

The rule says that until a panel Mem- 
ber goes there, he should not know 
about the film that is being screened. 
But it is known two days in advance 
that so and so will be on the pannel and 
he will be screening such and such a 
film. This needs to be reoriented. 
Another point which is indirectly con- 
nected to this Ministry is regarding the 
large number of theatres that are being 
closed down all over the country. Be- 
cause of the onslaught of Doordarshan, 
most of the theatres    are    being    closed 

down and the film industry is likely to 
suffer in the long run. Of course, in 
towns and small areas, they may survive. 
Therefore, you must encourage the 
coming up of small theatres in commer- 
cial complexes. Of course, the policy is 
there. But this needs more and more 
encouragement. Now coming to the Film 
and Television Institute at Pune, I must 
say I did not have the misfortune of 
visiting it. But I have heard of it. The 
sooner you close it down, the better. 
Why should you run this educational 
institution? Hand it over to some Uni- 
versity. Give them some grants. Give 
a few crores of rupees to the Pune Uni- 
versity or Bombay University. Let it be 
affiliated to some University. Let them 
run it. All types of scandalous things, let 
them not reflect on the I&B Ministry. 
Also as regards Film Archives, I believe 
most of the items are damaged; air- 
conditioners do not work and there is 
lack of space. Please visit the archives 
and see for yourself what the condition 
there is. We have to do something to> 
improve the Archives. 

Lastly, 1 want to mention two things 
more, namely, our national media and 
information policy. A draft was pre- 
pared. It is there in the Ministry. In 
the new circumstances, probably, it 
requires a radical revision. Please do 
that. But let us have a broad outline 
of the media policy. Afterall, we are 
not going to dictate to the nation how 
the media should function but a broad 
outline of the media policy is necessary. 
That 'should ba done. And, finally, there 
is a suggestion that Information and 
Culture should have better co-ordination. 
Now, unfortunately, having become the 
Chairman of the Standing Committee on 
HFD under which culture comes, I can- 
not give any positive suggestion at this 
stage, though earlier I mooted a proposal. 
There should be closer co-ordination bet- 
ween the Ministries of l&B and Culture. 
I do not know if you can bring them 
under one head. Whatever is to be 
done is to be done by the Cabinet. 

But these are some of the things that 
you have to attend to urgently. My good 
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wishes are with you. We have been 
friends for a long time. We discussed 
many things privately whenever we got 
the opportunity. I assure you all support 
that I can give and I wish you and the 
Ministry all  the best. 

Thank  you,  Sir. 

SHRI S. VIDUTHALAI VIRUMBI 
(Tamil Nadu) : Mr. Vice-Chairman, Sir, 
thank you for giving me an opportunity 
to speak on an important 'subject, 
namely, Information and Broadcasting. 
Sir, the I&B is not meant merely for 
supplying information to the public, but 
it has to play a role, in the vast arena, 
ta the promotion of the unity and inte- 
grity of tha country. It has to play a 
vital role. As far as the cultural arena 
is concerned, your goodself has com- 
pletely exposed what is going on in the 
I&B. I need not add anything more to/ 
it. In spite of that, I feel that I should 
mention one or two things. Firstly, 
sceintific temper is more important than 
scientific knowledge. On this point of 
scientific temper, our Television has 
totally failed. Sir, as regards scientific 
temper, I would say that there is an im- 
pression created that when we watch 
T. V., we cannot find anything that can! 
upgrade the minds of the youngsters. So, 
I feel that we have to revamp the entire 
system, the system in which T. V. and 
radio are functioning. We have to; 
revamp it in such a way that we can, at 
least, prevent further degradation of cul- 
ture. If anybody sees the T. V. serials 
now-a-days, he will not believe that such 
serials are being telecast from the Indian 
T. V. stations. This is how it is going 
on. Some five years back, what we used 
to say is that wo could not watch the 
T. V. serials with our family members. 
But, now-a-days, we will not even be 
able to sit with our spouses and watch 
these serials. That is the situation. I 
think the hon. Minister will bring about 
some improvements. 

Regarding educational programmes, I 
am glad that such programmes are being 
broadcast by All India Radio. In every 
State, radio stations have a kind of teach- 
ing programme where they touch upon 
every subject.    I feel that in the national 
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perspective, we can have such teaching 
programmes on T. V. as well. We can 
allocate the time saying that at such and 
such time, such and such subjects will be 
touched upon. I think this will be bene- 
ficial to the Open University students as 
well as students doing correspondence 
courses. Then, as regards radio, a little 
bit of improvement has taken place in 
one arena and that is that we have pro- 
grammes covering all the regional 
languages. At the same time, do you 
know what is going on in the State of 
Tamil Nadu ? Tamil Nadu is fighting 
against the imposition of Hindi for the 
last 50 years. We are fighting against it 
since 1936. In spite of this, in All India 
Radio classes teaching Hindi have been 
introduced. Hindi songs are also being 
broadcast. We oppose totally the im- 
position  of  Hindi. 

SHRI HIPHEI (Mizoram) : We are 
not Hindi-speaking people. We are toler- 
ating. In the same way, you should also 
develop tolerance. 

SHRI  S.   VIDUTHALAI   VIRUMBI   . 
This cannot be done. You cannot under- 
stand what the feeling of a South Indian 
is. Hindi also is one of the regional 
languages. What we say is that Hindi 
is also one of the regional languages. 
Central Government is not a super 
power. It is to cater to the needs of all 
the people. What I feel is that if the 
Government wants to spend money for 
the development of language, it should 
spend for the development of all the 
Indian languages and not one particular 
language because India is in the world 
and the world is not in India. We must 
know the pros and cons. If English 
language is to be applied, we the pros 
and cons are equal for the North Indians 
and the South Indians. If Hindi is the 
official language, the profit actually 
goes to the North India. That is why 
we are fighting against it. We want ta 
safeguard the interests of our future 
generations. I thank you very much for 
giving me this opportunity to spell out 
the stand of the DMK party. 

Sir, the regional news bulletin is 
totally a documentary film, we can hear 
only what a Minister has said or what the 
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Government has said. In the news 
bulletins, the views of both the Opposi- 
tion parties and the Government should 
be broadcast. Therefore, the regional 
news bulletin^ have to be reformed. 

Then, I cornel to the problem of telest 
of programmes during prime time. In 
order to show Hindi programmes, the 
time allotted for regional programmes 
is reduced, the time for regional 
language programmes is taken away for 
the telecast of Hindi programmes. During 
prime time, they introduced Hindi pro- 
grammes. They reduced the time for 
the telecast of regional language pro- 
grammes. 

Regarding cable TV, in Tamil Nadu, 
the Government has imposed a 40% tax 
on the cable TV operators. Do you 
think that they will be able to Survive 
after paying 40% tax? Nobody can 
survive. Cable TV is a new business. 
Therefore, the Central Government, in 
consultation with all the State Govern- 
ments, should formulate an all-India 
policy so far as cable TV is concerned. 
I think that the people cannot tolerate 
more than a 10% tax. Previously, 
some 3-4 years ago, the cable TV opera- 
tors were investing Rs. 1 lakh or so. 
Now, they are investing Rs. 25,000— 
30,000/- only. In the rural areas, 
these operators can collect only 
Rs. 30/- to Rs. 50/-. In the urban 
areas, they can collect Rs. 75/- to 
Rs. 100/-. It is more or less a self- 
employment scheme. In our particular 
area, there are about 30,000 people em- 
ployed in this industry. I think there 
will be a lakh or more people in this 
business throughout India. What I 
request the Government of India is to see 
that these people are not punished. The 
people who are operating the cable TV 
should not be punished by the Stale 
Governments. 

Now, I would like to say something 
about the temporary employees who are 
working for several years in various IV 
stations. So, something should be done 
to see that these temporary employees 
we made permanent. I request the hon. 
Minister to regularise the services of all 

those temporary employees who rendered 
a continuous service of three years. I 
think some temporary employees working 
in the Madras Station have submitted a 
memorandum to the I&B Ministry. They 
are fighting for their legal rights. Justice 
should be done to them. 

Finally, I want to say something about 
the news pool. Previously, there were 
both English and Hindi. Now, there is 
only a Hindi pool. For everything, the 
Madras Station has to send the messages, 
i.e., news items, in Hindi only and it will 
receive the news items only in Hindi. 
This should be stopped. 

With these words, Mr. Vice-Chairman, 
I thank you very much. 
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SHRI K. P. SINGH DEO : Madam 
Vice-Chairman, I am extremely grateful 
to the hon. House and specially to you 
for having initiated the discussion on the 
Annual Report of the Ministry of Infor- 
mation And Broadcasting.    In   fact,   the 

level of debate has been of a very high 
order and I would like to convey the 
grateful thanks of all the officers of my 
Ministry and myself that all the Members, 
without any exception, have given very 
valuable and constructive criticism and I 
accept it in letter and spirit. It shall be 
our endeavour to give deference to the 
sentiments expressed in this House and 
to see how we can act on them wherever 
it is practicable and to whatever extent it 
is practicable. We would like to take 
advantage of the experience and the senti- 
ments of the hon. Members who have 
had wide-ranging experience not only in 
the field of media, but some of them 
have been my distinguished predecessors 
in this  Ministry. 

Madam, in fact, most of the speeches 
were very, very eloquent, articulate and 
have given us a lot of food for thought. 
But I regret to say that I would not be 
in a position to agree with all of them 
because the citations and the illustrations 
go back a little into history. In fact, it 
was not—totally speaking—on the Annual 
Report for 1993-94. I shall come to it 
as I answer the points made by hon. 
Members. 

The main points which were referred 
to were : the budgetary allocation; the 
entry of the foreign media; the Prasar 
Bharati; the question of the society, 
nation and morality; the working of the 
Central Board of Film Certification; the 
role of the Ministry and its social res- 
ponsibilities, particularly, ;n today's con- 
text; the question of social audit and 
social relevance; human resource deve- 
lopment; the credibility of Doordarshan; 
sports"; training, professionalism and 
regionalism; technical excellence; satellite 
channels; the future of Doordarshan; the 
role of Doordarshan and the Ministry of 
Information and Broadcasting in educa- 
tion; the question of improving the 
awareness of the people; the imposition 
of Hindi; lastly, about Sharjah. There 
was also reference to Shri Rajiv Gandhi 
and Shrimati Indira Gandhi. 

Madam, I have heard since   yesterday 
about Indian Culture, about the greatness 
of Indian culture.    But I cannot under- 
stand as to what sort of culture it is that 
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we speak of two dead persons and we 
try to quote something of what they had 
said, when nobody knows whether they 
had made these utterances or not. I do 
not think the late Shri Rajiv Gandhi had 
said that he preferred B.B.C. to Door- 
darshan. I do not think anybody is 
aware of it. I do not think this sort of 
thing reflects well on our culture at all. 
Although we wax eloquent, we talk glibly 
about Indian culture, we are doing just 
the opposite. 

I would start answering by saying that 
the entire debate since yesterday has 
been an episode of contradictions, of 
paradoxes. In fact, it gives the very 
essence of the working of the Ministry 
of Information  and Broadcasting. 

Madam, when you initiated the dis- 
cussion, you started with a particular 
point of view. Mr. Narayanasamy had 
just the opposite point of view. The 
next speaker, Shrimati Sarala Mahesh- 
wari, had a totally different point of view, 
had a totally different perception. Dr. 
Bishambhar Nath Pande had a different 
point of view. Then, my distinguished 
predecessor, Shri Inder Kumar Gujral, 
spoke. I must say that I have been a 
great admirer of him ever since I entered 
Parliament. I remember when he was 
the Deputy Minister of Foreign Affairs 
and Communications, I made my maiden 
speech. My knees were buckling. He 
came and sat next to me. I also recall 
Dr. Lohia putting his hand over my 
shoulders and saying  : 

 
SHRI K. P. SINGH DEO : This gave 

me strength. This boosted my morale so 
much that my knees stopped buckling 
and I could complete my maiden speech. 

 

 

SHRI K. P. SINGH DEO : Madam 
Vice-Chairman, I would like to start off 
with what you began with : you began 
by quoting from the first page of the I 
& B Ministry's report of 1993-94, about 
the I & B Ministry's role. May I also 
quote from the I & B Ministry's report 
of 1977-78, in Hindi, when Shri Advani 
was the I & B Minister ? 

 

So, Madam, this has been the role of 
the I&B Ministry right from 1950. It 
is not something which has been taken 
up only now. It is there right from the 
days of Sardar Patel, when he was the 
Information Minister. It is not as if 
Doordarshan and the entire I ft B Minis- 
try has taken on  a new role now. 

 

SHRI      V.      NARAYANASAMY      : 
Mathurji, the Minister has just started. 
Why are you putting that question now ? 
You hear him fully and then put the 
question. 



SHRI K. P. SINGH DEO ; Madam, 
you have also asked whether any survey 
has been done on the news formats of 
Doordarshan. The surveys so far con- 
ducted by Audience Research Units of 
Doordarshan primarily relate to the 
viewership of the various programmes 
telecast by Doordarshan. It is not any- 
thing secret. These are published periodi- 
cally. That means, periodically the 
Audience Research Institute of AIR and 
Doordarshan carries out these researches 
on viewers, and they are published and 
even given to the press. In fact, accord- 
ing to the surveys, Doordarshan continues 
to retain its position as the channels 
most watched by viewers in this country 
both in the rural and urban areas, and 
the comparative reach, as on December 
1993, of Doordarshan was 40.3 million 
households as compared to 0.2 million 
of Star TV. 

Madam, you have made a large number 
of points, all of which I will not be able 
to answer now. I will give written 
replies to them. One other question was 
about the entry of foreign newspapers 
into this country. So far we have been 
guided by the 1955 decision of the Cabi- 
net chaired by Pandit Jawaharlal Nehru, 
which had said that no foreign-owned 
newspaper or periodical should in future 
be published in India. The Cabinet also 
accepted, in principle, that foreign news- 
papers and periodicals, which dealt mainly 
with news and current affairs, should not 
be allowed to bring out Indian editions. 
The decision was taken on the recommen- 
dation of the first Press Commission 
which, on general principles, considered 
Indianization both of capital and staff, 
specially at the higher level, desirable. 
The First Press Commission expressed 
its views on the issue about ownership 
of newspapers and periodicals by 
nationals of other countries and even by 
foreign governments and considered 
highly desirable that proprietorial interest 
in the daily and weekly newspapers vested 
predominently in Indian hands. 

In pursuance of the above decision, the 
Ministry of Information and Broadcasting 
has since then consistently denied per- 
mission for publication of Indian editions 

of foreign newspapers and periodicals 
dealing mainly with, news and current 
affairs. Though local editions of techni- 
cal and specialised periodicals were not 
objected to in the said Cabinet note, such 
editions have also not been allowed to 
be published so far. Publication of 
Indian editions of foreign newspapers and 
periodicals even with equity tie-up with 
an Indian partly have also not been 
allowed. 

In view of the satellite television 
broadcasts and foreign news channels 
being accessible and die policy of libera- 
lisation, it was felt that it was an appro- 
priate time to liberalise the low of in- 
formation into the country, keeping 
certain safeguards in view. The Ministery 
proposed to carry out a review   of   the 
1955 policy with certain conditions being 
imposed. However, the Ministry's pro- 
posal in the shape of a Cabinet note has 
been deferred by the Cabinet. It is under 
consideration because of various implica- 
tions, and only the Cabinet can take, a 
decision, not the Ministry alone. As you 
are aware, Madam, there have been 
court cases all over the country and in 
the Supreme Court also. So, at the 
moment, there is no question of allowing 
anyone until and unless the Government 
studies all the implications and {Salifica- 
tions.   The Cabinet decision of $9S5 and 
1956 has been our yardstick so far for 
examining requests from foreign news 
agencies to operate in India. As you 
yourself said, Madam, it is a dynamic 
society. We cannot remain static. So, 
when offers come, when proposals come, 
we do have to analyse them and either 
reject them or Consider them. Therefore, 
it is still at the consideration stage. This 
is what I wanted to inform the hon. 
House. 

Much has been said about the credi- 
bility, the professionalism and the func- 
tioning of the Doordarshan. In your 
third point, Madam, you wanted the 
Doordarshan to be as efficient us the BBC 
is. In fact, one or two other Members, 
including the Member from Bihar, men- 
tioned about the BBC having covered the 
Babri Masjid incident but the Doordarshan 
having not done it. That was also on 
the 6th of December, 1992. 
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The latest, Madam, is the Latur earth 
quake. The Iatur-Usmanabad earth- 
quake was picked up first by the AIR, 
and thereafter it was picked up by the 
Doordarshan and the BBC, the Radio 
France, the PTI etc. The home agency, 
PTI has far more resources, far more 
news people on the ground in these 
areas. Still, the first was one of the aims 
of the Information and Broadcasting 
Ministry, the All India Radio. 

Today also there is an enquiry going 
on bow the Doordarshan tapes reached 
the BBC and other foreign satellite 
channels. It was far ahead of any other 
agency which had gone to Latur, and 
the tapes had reached Delhi. Hon. 
Members of this House and the other 
House have asked whether it was a 
sabotage or it was an ordinary theft or 
whether there was a collusion. The 
enquiry is on. Even if it is necessary to 
hand it over to the CBI, we shall do so 
because this is a case where the Door- 
darshan's functioning in the news room 
could be jeopardised, could be affected 
if such a thing happens. But the fact 
is that the Doordarshan tapes even with 
the Doordarshan logo had been shown by 
other TVs. So, it is a subject matter of 
inquiry. The second was on the 
Hazratbal incident . In spite it the fact 
that there were so many foreign TV crews 
and everyone present in Srinagar, it was 
only ^Doordarshan which took the ini- 
tiative and was the first to reach the 
spot. I am giving only two illustrations. 
Otherwise one can go into it a lot. There- 
fore, there seems to be a lot of inspired 
criticism because people are not aware 
of the fact where Doordarshan has been 
doing well. Unfortunately that bouquet 
or the pat on the back does not come. 
It happens to be our hapless lot to get 
only gets brickbats and criticism. 

Madam, you also mentioned about 
social programmes telecast by Door- 
darshan on different themes on behalf of 
different departments. Doordarshan is 
regularly telecasting programmes of 
various interests such as agriculture. Now, 
we have increased the duration, the quan- 
tum and improves the quality of the dis- 
cussion on health, family planning and 
adult education.   While on   health    and 

family planning, Madam your point was 
very nicely met by Shrimati Veena Verma 
and others that socially relevant topics 
must be shown during prime time. So, 
I will not dwell on that. Most of these 
programmes are being produced by Door- 
darshan at its own cost. Sometimes the 
Ministries do not pay. In fact, if you 
see the Annual Report you will find that 
the outstanding amount is pertaining to 
many of the sister Ministries in the 
Government. They have still to make 
payments to Doordarshan. So, Door- 
darshan is trying to recover costs and as 
one of the hon. Members said, we must 
recover some of the costs. I think Mr. 
Upendra also mentioned about the com- 
missioned programme of Rs. 25 crores. 
We shall certainly try to get it back as 
soon as possible. 

Two or three instances came to cur 
notice where money has been paid, but 
programmes have not been done. Such 
cases have been handed over to the CBI. 
The CBI started its work both at Banga- 
lore and in Madras. Wherever it comes 
to our notice, prompt action is being 
taken. 

In addition, Doordarshan is also tele- 
casting free of cost films provided by 
the Departments of the Government ot 
India. In fact, when we started the 
Metro Sports Hour, till 15th of August 
all sports programmes from anywhere in 
the country were shown free. Not a single 
paisa was taken. That was Doordarshan's 
way of promoting and encouraging sports. 

Doordarshan is also telecasting spots 
on important themes such as family plan- 
ning, AIDS, adult literacy, drug abuses 
etc. Here too again the spots are free 
of cost, although Doordarshan is 
supposed to earn revenue from these. 
These being in prime time it is losing a 
lot. So, it is not crash commercialism 
or just revenue or profit-making; it is 
playing its social obligation to the society, 
to the country and to the tax-payer. 
Madam, you had also asked about survey 
on the impact of television on social, 
psychological and cultural aspects of the 
country. The Centre for Media Studies, 
New Delhi, which has been doing social 
audit for many of the   Departments    of 
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the Governing of India, has been commis- 
sioned by Doordarshan to undertake a 
study on the impact of television on the 
historical, cultural, social, political and 
intellectual aspects of the people in this 
country and the adverse effects of foreign 
satellite programmes coming via the 
Cable TV. The study which will cost 
about Rs. 10 lakhs is expected to be 
completed within 8 months. It has al- 
ready been commissioned. They are 
already on the job. 

The Indian Institute of Mass Commu- 
nication is an autonomous body under 
the Ministry of Information and Broad- 
casting. It has been conducting various 
social audits, various reviews and studies 
on various aspects like the impact of tele- 
vision on housewives, impact of television 
on social behaviour, then the globalisa- 
tion of television media and environmen- 
tal education, especially on child 
behaviour. They have also been directed 
to include similar studies in the curri- 
culum where students are doing their 
diploma and post-graduate diploma 
courses. They are going into the rural 
areas to find out these things. Now we 
have a second branch other than Delhi, 
will be having two more changes one in 
Kottayam, Kerala and the other in Jabua, 
Madhya Pradesh, which will be catering 
to the tribal areas. The study is on. 
Both these organisations will be submit- 
ting, their reports the moment they con- 
duct their studies. 

Madam, you had also mentioned about 
control over entertainment programmes. 
Each and every programme is pre-viewed 
in accordance with the broadcast code 
and code for commercial advertisement 
on Doordarshan and AIR. Seeing the 
situation sequences not found in confor- 
mity with the code are deleted or the 
producer is requested to make necessary 
changes. Some three or four days back, 
we had a torrid Question Hour in the 
Lok Sabha. I gave instances of the last 
three years where the Ministry had inter- 
vened and got deleted certain very gory 
details of violence, certain misdemeanour 
against women from various scenes. So, 
when it comes to the notice of the Minis- 
try, it takes prompt action; and I have 
26— 20RSS/95 

given the details of footage of the very 
films where it had been removed. 

In order to further tighten control and 
to ensure that the code is maintained 
both in letter and spirit, it has been 
recently decided to meet the representa- 
tives of the Indian Federation of the Film 
Industry and the Central Board of Film 
Certification. We are also going to meet 
all the women Members of Parliament 
before the 13th of May. On the 11th 
May, we are meeting these representa- 
tives. I have been directed by the 
Speaker, Lok Sabha to convey the senti- 
ments of the Lower House and I shall 
also on my own volition, convey the 
sentiments of this House also and have 
a discussion with them and find out how 
best we can make the Cinematograph Act 
and the Central Board of Film Certifica- 
tion—which is the name for Censor Board 
and which is popularly known—more 
effective. 

In this connection, there is a Bill pend- 
ing in this House. This Bill was intro- 
duced by my predecessor in 1992. I do 
hope that the Business Advisory Commit- 
tee will find sometime for this Bill so 
that myself as well as the Government 
can get the benefit of the wisdom of both 
the Houses. Then we can make it more 
effective and more stringent measures 
can be taken against anyone who violates 
this law. 

Some of the useful suggestions came 
from a former Member of this House 
and present a Member of the other 
House, Capt. Jaswant Singh are similar 
to that of the Cable T. V. When I had 
brought the Bill first here, many Mem- 
bers said that some people were remain- 
ing out of the ambit of the Cable T.V, 
and all responsible for producing the film 
of enacting the drama which has been 
hurting our sensibilities and our sense of 
morality and Indian culture should be 
looked into. These are some of the 
points which we are going to discuss in 
the meeting slated for 11th May. So, 
we are responsive to the criticisms  in 
this House and the other House, ". 
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Madam, I have a large number of 
points. I hope the House will bear with 
me. 

THE  VICE-CHAIRMAN   (SHRIMATI 
SUSHMA SWARAJ)   :  Please    continue. 
SHRI K.  P. SINGH DEO  :    Another 
point was against the display of sex and 
indecent portrayal of    women.      As    a 
sequel to    the    representations    received I 
from women M.Ps, against the display of I 
sex and indecent portrayal    of    women, 
more  stringent  review  norms  have  been 
adopted.    In   all   film-based  programmes, 
a censor certificate in respect of the songs 
and   sequences  featuring  in    these    pro- 
grammes  is    insisted    upon.     Otherwise, 
they do not go on the AIR or the Door- 
darshan.    Songs    which    are    likely    to 
offend the sentiments of the viewers and 
which  are  considered to be    crude    and 
vulgar in taste are being taken off in spite 
of their having  a  censor  certificate  with 
the  "U"  classification.    This is  an initia- 
tive taken by the Doordarshan totally on 
their own and I do hope that the House 
will join me in    commending   them.    In 
fact,  more women  are  being included in 
Preview   Panels.    There   are   two  panels 
as you  know;*  Madam,—you   are   also a 
member on the Consultative    Committee 
as well   as  the  Standing  Committee—the 
Examining Committee and    the    Preview 
Panels  to ensure that the portrayal     of 
women is such that it does not offend the 
provisions of the Act and the sentiments 
of viewers.    There has been    a    mention 
about having 50 per cent women on that. 
We shall have to examine it from al! its 
ramifications.    Another point was on the 
quality of the programmes,    their    ethos 
and parameters.     Considering    the    vast 
diversity in the tastes of the viewers    in 
India, the programming on  all  the    six 
channels of Doordarshan is  so    designed 
as to  provide   a   composite   mix   of  pro- 
grammes    to   various    segments    of    the 
viewers, both at the national and at the 
regional    levels      across     the      country. 
Madam, we saw    in    this    House    that 
various speakers had various views.    The 
views were so varied.      And    when    we 
cater to the about 90 crores of Indians, 
you can imagine how much the task    of 
the Doordarshan    is   multiplied.    I will 
just give you the details of the channels. 

Doordarshan I Channel : The full 
range of programmes includes news, 
current affairs, films, sports, education, 
public services, etc. With a targeted 
audience of all ages, rural and urban, 
this continues to be a fully terrestrial 
channel. 

Doordarshan II Channel : The existing 
Metro Channel is predominantly enter- 
tainment-oriented, also incorporating 
sports and music programmes. The 
targeted audience is merely the urban 
population in the younger age-groups and 
economically in the middle -lass. It has 
limited terrestrial reach in the four Metros 
and in Lucknow. Now we are extending 
it to all the State Capitals and the two 
mega cities. Later on, in the third phase, 
we shall also extend it to cities and settle- 
ments with population which may not be 
metro cities, which may not be mega 
cities, which may not be State Capitals, 
but important all the same from the 
population point of view. 

Doordarshan III is  a    purely    satellite- 
based    channel    with    limited    terrestrial 
distribution  in  Delhi.     The   programming 
profile on this channel    is    intended    to 
cater  to  a  targeted  audience    which    is 
more     intellectual     and     more     serious- 
minded.    It comprises  a wide    range for 
serious    entertainment,    telefilms,    plays, 
discussions,   social-issue-based   programmes 
and  documentaries.    In  order    to    cater 
adequately    to    the    needs    of    regional 
language programmes, the remaining three 
satellite  channels   are    being    exclusively 
used for regional language    programmes. 
This    came    into    effect    from    the    1st 
February.    The first review of    our    pro- 
gramme was on the 15th November. Then 
it was on the   1st    February.    Now    we 
will  review the  success    or    efficacy    of 
what we have started at the end of May 
or the beginning of    June.    There is    a 
constant periodic  review  of  whether  our 
schemes are mindless, without application 
of mind, or whether we have put in any 
inputs. 
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Doordarshan IV. 

Doordarshan-4,   Kannada,      Malayalam, 
Tamil      and      Telugu,      Doordarshan-5, 
Assamese,   Bangla   and   Oriya,     Doordar- 
shan-6, Gujarati, Kashmiri,  Marathi    and 
Punjabi.     Madam,   you  will be  glad    to 
know that by  1995, our scientists will be 
putting up INSAT 2-C,  which would  be 
totally   used  for  telecommunication     and 
information, that is, television and  radio, 
and I am sure, the House is aware that 
from the 1st of April,—not the All Fools 
Day, but the first day of the new finan- 
cial years and it  also happens to be the 
formation day  of my State—we    started 
20 FM  channels on All  India  Radio so 
that any Indian, sitting in any    part    of 
India, can hear any programme    of    his 
choice from  any State,  which    was    not 
practical till now.    But, again it requires 
a dish and a cable and this is one of the 
first steps    towards    national    integration 
and  my friend,  Mr. Virumbi, who is  in 
the Committee of my Ministry, will    be 
happy  to know  that he  can    hear    his 
favourite Tamil  songs  by  sitting here in 
Delhi,  which he was  not    able    to    do 
earlier.    And this    has    been    a    totally 
indigenous   effort.   The   AIR   and   Door- 
darshan  research and development    wing 
have done the digital compression techni- 
que, which has not yet been perfected in 
Europe.    Only a few American companies 
have succeeded.   Our engineers have done 
it and we are hopeful that they will   get 
us these 20  channels of Doordarshan by 
15th of August,  1995. 

The next point was regarding the quality 
of programmes, the ethos and so on. As 
per the fixed point chart, last time, the 
fixed point chart was fixed on the 1st of 
January, 1993, which was reviewed and 
in which the advertisements, sponsoring, 
the entire gamut of programming, done 
according to the fixed point chart. As 
per the fixed point chart of the various 
channels, the programme mix comprises 
the following broad programmes against 
the overall mixed programmes. These 
are : news, current affairs, interviews, 
discussions, music, dance, serials, plays, 
magazines, women and children, youth, 
sports and film-based items. Incidentally, 
many Members have said that 70 per 
cent of our programmes are film-based. I 

would like to say that it is 17 per cent 
and not 70 per cent and if you take all 
the six channels, that is, live satellite 
channels and the main channel, then it 
comes to just 20 per cent. But, in the 
main channel, it is only 17 per cent and 
the Metro channel also, it is 17 per cent 
and not 70 per cent. 

Besides  this,  the exclusive    educational 
TV programmes, that is,    NCERT, UGC 
etc. are telecast    in   the    national  and 
regional service.    Trie utility programmes 
like those in  the    field    of    agriculture, 
rural  development  and  other allied sub- 
jects also feature prominently in the over- 
all programme—mix  and  it  is being in- 
creased after our interaction.    The    hon. 
Minister for Agriculture had    also called 
all my officers and we had called officers 
from the ICAR and    the    Ministry    of 
Agriculture and we    have    decided   that 
there  would be frequent  interaction and 
more and more programme on agriculture 
so that more extension work can be -given 
and we will able to carry the message of 
the agricultural upgradation and extension 
to the people who would like to use the 
AIR  and  Doordarshan for that purpose. 
Madam, you had made a reference as to 
why we follow the   rule   of   first-come- 
served in the case of satellite    channels. 
You had also mentioned that the   High 
Court  had  made   a very  scathing obser- 
vation,  had  passed  structures on the mind- 
lessness of the Minister and the Ministry 
in this respect.    Apparently, the Minister 
has to sign the file.    Otherwise, no new 
plans can go.    I would like to   bring to 
your notice the extract of    the    Court's 
ruling.    This  was  conveyed  on.. . (Inters 
rruptions) 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : I have quoted 
front the High Court judgment. 

SHRI K. P. SINGH DEO : 

"The hon. Court was pleased to issue 
notice on special leave petition as 
well as application for stay. The 
hon. Court was further pleased to 
observe that the Government can go 
ahead with the framing of the w&eme 
and place the same before the Court 
before implementation." 

405  Discussion on  the [28 APRIL  1994] Information <£ 406 
working of the Broadcasting 
Ministry of 



That means, the decks have now been 
cleared by the Supreme Court, setting aside 
the High Court's observation. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : I had quoted the 
High Court's observation. 

SHRI K. P. SINGH DEO : Therefore, 
the decks have now been cleared. The 
I & B Ministry has been told to frame the 
scheme. Before implementation, we have 
to show it to the Supreme Court, which 
we shall do the moment we get a little res- 
pite, Madam. 

Madam, you have also mentioned about 
the anti-India propaganda by Pakistan. I 
am happy to note that you do like Pakistani 
plays and 1 find those who do. believe in 
Marxism want to see Ramayana and Maha- 
bharata, It is a good news. It is a healthy 
. trend. I must say that evolution of our 
society, dynamism in our society and meta- 
morphosis of our society are taking place. 
Madam, the fact is, as far as Doordarshan 
and AIR are concerned, these are not pro- 
paganda machines. We bring to the peo- 
ple facts, truth, and nothing but the truth. 
And there is a Cell, in which there are 
many Ministries represented, under the Sec- 
retary, Ministry of External Affairs which 
monitors weekly this anti-India broadcast 
by Pakistan. And apart from monitoring, 
.they give adequate responses to that. They 
are given to the AUR and Doordarshan. 
Because of various implications of our 
foreign relations, national security and other 
points, which are to be taken into conside- 
ration, the AUR and Doordarshan are only 
platforms which utilise whetever is given 
to them. We do not produce propaganda 
films against any country because that is 
against the code of AIR sad Doordarshan. 
.. .{interruptions). . . 

THE VICE- CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : But we have to 
counter the false propaganda unleashed by 
Pakistan. 

SHRI K. P. SINGH DEO . Will, that 
is the subtle difference between Doordarshan 
and Pakistan T. V. And between January 
6 and April 26, as many as 21 "Spotlight 
!'"Cu!prerit Affairs" programme®, including 
Urdu Tapisara—I have got  a list    of    15 

items. If you really want. Madam, I can 
read it—in which things have been done 
for the people of the border areas as a 
response to what Pakistan has been saying, 
and we have been putting forward the 
truth. 

As regards the border areas' coverage, 
many Members, including yourself, men- 
tioned that as a result of the decision taken 
by the Government last year, some time 
in May, in the Ministry a Task Force has 
been formed which regularly monitored and 
expected to rapidly implement the transmis- 
sion facilities in Jammu and Kashmir, 
especially in the border transmitters, which 
is regularly monitored by both the Secre- 
tary and myself at periodic intervals and 
we are putting up a number of transmitters 
apart from Kashmir, at Punch, Kurd, Batot, 
Naushera, Thana Mandi, Katua, Katra, 
Dawar, Baramulla, Turi, Titwal, Bhodal, 
Kala Kothi and Samba, and apart from 
that, at Bhuj, Jaisalmer, Banner, Anupgarh 
and Bikaner. Some of the transmitters are 
also coming up near the Bangladesh side 
and Nepal side. Madam, we are conscious 
and we are working on it. Madam, 
the problem with the transmitter 
is, a large transmitter takes two 
to three years to be completed. 
There are only two companies in India 
which manufacture transmitters. Both of 
them are public sector undertakings. One 
company is of the State and one company 
is of the Centre. So, this cannot be done 
overnight. 

SHRI   V.   NARAYANASAMY   :     Mr. 
Minister, will you yield for a minute ? 

THE     VICE-CHAIRMAN   SHRIMATI 
SUSHMA SWARAJ) : Mr, Minister, he 
wants  you  to  yield  for a minute. 

SHRI V. NARAYANASAMY : I want 
!0' know one thing. Madam, the hon. Mini- 
ster is saying that we are giving the facts. 
Pakistan is constantly carrying on its 
anti India campaign. Madam, this issue 
was raised by you and by many other hon. 
Members. The Minister is staying that we 
are giving facts and we are not in a posi- 
tion to say anything against Pakistan. I 
would like to say that the constant anti- 
India propaganda by Pakistan has to    be 
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countered   by  giving  proof  to the  people 
by   our   media. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Mr. Narayana- 
samy this is precisely what I said. Mr. 
Minister, you have to counter the false 
propaganda unleashed by Pakistan. 

SHRI V. NARAYANASAMY : The 
Minister says that (this is the distinction bet- 
ween the Pakistan media and the Indian 
media. That is not the answer. The ans- 
wer is we have to effectively counter the 
anti-India propaganda unleashed by Paki- 
stan by our machinery which is available 
with us. 

 

SHRI V. NARAYANASAMY ; What- 
ever they are doing is not sufficient. That 
is   the   point. 

SHRI K. P. SINGH DEO : Madam, we 
are in close touch with the various Minis- 
tries. As I said earlier, in the last three 
months we have produced 21 spot program- 
mes as a response to the anti-India propa- 
ganda. All these programmes are based 
on facts. These are the details. If you 
want, I can lay a copy of it on the Table 
of  the  House. 

THE WOE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : You can lay it 
on the Table of the House. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ): Nobody will inter- 
rupt   you.   So  far there was no interruption 

 

SHRI V. NARAYANASAMY : Madam, 
it was a very relevant point. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) '. Mr. Narayanasamy, 
you  raised a very valid point. 

SHRI V. NARAYANASAMY : Madam, 
I put this question because I was not satis- 
fied with the reply of the Minister. 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Mr. Minister, so 
far you have been replying to the points 
which were .raised by me. Unfortunately 
I am in the Chair.   So, I cannot speak. 

 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Please, don't 
interrupt the Minister. Mr. Minister, 
you can continue. 

 

SHRI K. P. SINGH DEO : In view 
of the intrinsic quality of programmes in 
different languages of different States and 
different areas, it is not possible to make 
a universal value    judgement    about   all 
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our programmes.    I  may humbly submit 
that as such it will not be fair to   decry 
all    Indian    programming    as     bad     or 
indifferent in comparison to the Pakistani 
plays—many of our Members    get    time 
occasionally to see them.    We never get 
a chance to see them—or place the latter 
on a higher pedestal    quality-wise.     It is 
a well-known  fact  that Indian films "and 
radio  as well  as   television    programmes 
countries.    You will be happy    to    note 
Pakistan,    Middle-East     and     the     Gulf 
countries.    You will  be  happy    to    note 
that   recently   in   Paris,   the   Doordarshan 
was   selected  for  the  Jules  Verne   Prize, 
1994    for    its    science     serial—Turning 
Point.    This happened  only on the   18th 
of April.      So,    the    Doordarshan    pro- 
grammes    are    winning    prizes    outside. 
Their quality  is  being  appreciated    even 
outside  the  country.     Even   the  NFDC's 
'Rudali' was one of the    pictures    which 
were  considered for the    Oscar    in    the 
earlier  rounds,   both  for music  and    for 
best  actress.    So,  it  is not    as    if    the 
Doordarshan,  the  NFDC  and    the    I&B 
Ministry  are  not    pulling    their    weight 
around.     Therefore,    I     would     humbly 
submit  that  all comparisons   are    odious 
and  it  would not be fair  to  the    Door- 
darshan producers if we were to denigrate 
their efforts   for   which   they   have     been 
getting  accolades.    After making periodic 
reviews,    we     recast    the    Doordarshan 
channels.    When we started out last year 
there were six channels   :  one    was    the 
national   channel;   one   was   entertainment 
channel; one was culture; one was music 
and so on. But as a result of    that    we 
have  started,  what  is  known  as    channel 
management, from  the first of February. 
We shall keep on reviewing it at periodic 
intervals  and  if  required  we  shall    make 
necessary   changes.     In  this,   we   will     be 
guided  by  the  sentiments    of    both    the 
Houses   and   the  practical   conditions     on 
ground.    There was a point raised on the 
programmes  being    beamed    by    foreign 
satellites.     Someone   said   that   about   fifty 
satellites will be up    in    the    sky.      But 
media experts say that there will be  118 
satellites  beaming on to India    and   you 
can see them provided you use the dish. 
While people are objecting to seeing the 

Doordarshan channels by installing a dish, 
the same hesitation is not there while 
trying to see Star TV. So, the satellite 
channels can be seen by putting up an 
appropriate dish. We do not believe in 
banning. We do not believe in jamming. 
Jamming is totally against International 
Telecommunication Agreement. Banning 
may lead to abridgement of the freedom 
of expression, freedom of free How of 
information and freedom of some of our 
fundamental rights. 

But the fact is that the programmes on 
foreign satellites do not come within the 
ambit of laws of (his country. As a 
result of the discussions in both the 
Houses, we have taken an initiative at 
the level of my department—the Secre- 
tary's level and at the Joint Secretary's 
level—to try to contact the officers of 
these foreign satellites who are operating 
in India. We have given vent to the 
sentiments of both the Houses. We have 
even written to our High Commissioners 
and Ambassadors abroad where these 
television channels are operating so that 
those Governments are also informed 
that these satellite channels are an anti- 
thesis to our morality, our culture, and 
are affecting the sensibility of our people. 
This is the initiative we had taken last 
month. Somebody also mentioned that 
some big media barons came. Well, 
media barons, if they come, we do not 
know whether they are barons or knights 
or dukes or counts. Newspapers give all 
sorts of titles and sub-titles to various 
people. And if such "barons" come, it 
is totally private. But. as far as Rupert 
Murdoch is concerned, he did come. I 
had occasion to meet him in my office 
and we did exchange pleasantries. When 
he called on the Prime Minister, he was 
told—a press note has also come out-— 
by the Prime Minister very specifically 
and categorically that some of the pro- 
grammes which were coming were not 
appreciated and that they were not in 
consonance with our culture and our 
social ethos. And I think he has got the 
message and his reaction also came out 
in the newspapers. 

Regarding agricultural programmes, I 
have already mentioned about their fre- 
quency, duration, and contents. 
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There was another question on the 
decline in viewership of the Doordarshan 
news. Here is an item from the Sunday 
Times of 13th February. It is not a 
Government newspaper at all. There 
was a questionnaire on 'Welcome half-an- 
hour'; it was about the news. It showed 
that 91 per cent watched the Doordarshan 
news, 24 per cent watched the BBC news 
and 78 per cent welcomed the idea of the 
extended news duration to half-an-hour. 
The next question was : "Do you watch 
the evening news ?" In reply to this 
question, 93 per cent said, "Yes" and 
7 per cent said, "No". The next ques- 
tion was : "On which channel do you 
watch the news ?" The reply was, 91 per 
cent "on Doordarshan" and 24 per cent 
"on BBC". The third question was : 
"Was it a good idea to extend it to half- 
an-hour ?" In reply to this, 78 per cent 
said, "Yes", 19 per cent said, "No", 
3 per cent said, "Can't say"... 

THE VICE-CHAIRMAN (SHRIMATI 
SUSHMA SWARAJ) : Was this the 
survey done after 1st February when the 
form at was changed and the time was 
extended ? I believe you are quoting the 
news item of 13th February which was 
the latest survey. 

SHRI K. P. SINGH DEO : Yes. And 
as far as the visual content of the news 
bulletins is concerned, at the moment, 
we are carrying about 20 to 22 visual 
items and we are even trying to get the 
paperless news which means that the 
three segments get synchronised, like in 
the case of the BBC and other advanced 
countries, so that when the news reader 
is saying something, the same visual, 
which he or she is describing, comes, 
thereby having audio-visual synchronisa- 
tion. So, the moment that is acquired, 
we shall see to it that there is no cause 
for criticism on the synchronisation tak- 
ing place on visuals not being enough in 
our news contexts. 

I also mentioned about the credibility 
which some of the Members had raised. 
The relevant credibility and instant news 
reporting was witnessed at the time of 
the Latur and Hazratbal incidents. It is 
our constant endeavour to maintain such 
instant  reportings.    And  such    occasions 

when it has to be criticised for being late 
or for not being relevant or for not being 
timely will be minimal. I cannot say 
that it will be removed totally because, 
Madam, Doordarshan does not have staff 
reporters like other organisations where 
they are spread throughout the country. 
We depend on various news agencies as 
well as the All India Radio. So, Door- 
darshan still does not have manpower of 
its own and it has to depend on certain 
agencies. But in spite of various cons- 
traints, it is doing a very commendable 
job. Especially at the time of bomb 
blasts, it was Doordarshan and All India 
Radio which, through each bulletin, tried 
to keep the people informed of the exact 
facts so that panic did not set in. This 
was also commented upon by the Maha- 
rashtra Government and others. Door- 
darshan is improving. It is trying to 
streamline  and  increase  its  efficiency. 

Many Members spoke about the Door- 
darshan coverage, of it being partisan to 
the Congress Party or the ruling party. 
I have figures with me for the year 1993 
and for the months January, February 
and March of 1994. I think it will be 
much better if I give the latest figures. 

In January, the Congress Party got— 
it is in terms of lines—606, BJP 115, 
Janata Dai-National Front 51, CPM 38, 
CPI 18, National Conference 19 and 
others  50. 

SHRI M. A. BABY (Kerala) : Will the 
Minister please explain .. . (interrup- 
tions) .. . 

SHRI K. P. SINGH DEO : I am   not 
yielding. 

THE VICE-CHAIRMAN 'SHRIMATI 
SUSHMA SWARAJ) : The Minister is 
not ytelding. Let him finish. It is already 
7.10 p.m. 

SHRI K. P. SINGH DEO : In 
February, the Congress Party got 161, 
BJP 177, Janata Dai-National Front 80, 
CPM 47. 

In March, the Congress Party got 533, 
BJP 172, Janata Dai-National Front 138. 
CPM 96, CPI 58 and others 88. 



415  Discussion on the [RAJYA SABHA] Information A 416 
working Of the Broadcasting 
Ministry of 

I will leave the matter to the wisdom 
of the House to say whether Doordarshan 
has been partisan to the Congress Party 
and blacked out the Opposition parties. I 
have given the figures. 

[The Vice-Chairman (Shri   V.   Narayana- 
samy) in the Chair] 

I have spoken about film certification. 
Then, some Members spoke about the 
telecast of Hero Cup match. After two 
hours of debate which you had graciously 
initiated, after hearing the whole 
Ramayanam, if you ask me who Sita is, 
I will have to repeat the entire story. 
The fact is that every country in the 
world, whether it is the United States or 
India or Japan or the Great Britain or 
the Soviet Union, has a prescribed law, 
has a prescribed route in accordance with 
which permission is granted to others. At 
that time, Doordarshan felt that it could 
not agree to something which was totally 
against the constitution, against the law 
of the land, whether it is the archaic 
Telegraph Act, 1885 or the Wireless Act, 
1830. It was commented upon by the 
foreigners who came here as invitees and 
who had a 1215 AD Magna Carta Act 
and who said that our laws were archaic. 
They had the gumption and audacity to 
say that we were archaic. If one looks 
at the US law, it was only two years 
younger than ours. Ours was 1885 and 
theirs was 1887. Even when our Consti- 
tution came into force, these laws were 
accepted without any change. Both the 
Houses of Parliament, in their wisdom, 
have not thought it fit to amend these 
laws. Even though some sections were 
amended, the laws still hold good. It was 
this which prompted Doordarshan to 
stick to its principle and to say that it 
would not surrender the sovereignty of 
the motherland. But it was compelled by 
the Court to co-operate with the foreign 
multinationals. It was in deference to the 
wishes of the Court that Doordarshan 
had done so. And because these points 
were raised, two of my young officers 
are still facing the contempt of court 
proceedings. I wish I had known at that 
time, and then I would have put myself 
in such a position that I would have also 
faced   the  contempt   charge,  rather    than 

agreeing      to     the    surrender     of      the 
sovereignty  of our motherland.    I  think, 
Doordarshan    did    the    right    thing    by 
opposing an illegal, unconstitutional thing. 
And it was only the courts which    com- 
pelled them to co-operate with a foreign 
multinational.    And it raised    a    lot    of 
acrimony.    In  this  entire  thing,    I    am 
only  worried,  Sir,  the    World    Cup    is 
coming in   1996,    and    even    now    the 
vested interests have    started    a    canard 
against  Doordarshan.    You   must    know 
the facts that the Doordarshan    or    the 
Information  & Broadcasting  Ministry  has 
got nothing to do with either World Cup 
or with Transworld or Worldtel  or any- 
thing.    If anyone wishes to come to this 
country to telecast, he has to    take    the 
permission from the Ministry of Commu- 
nications.     He  has  to    take     permission 
from the  Finance  Ministry    for    getting 
exemption for his equipment  <md  to take 
it out as  TBRE—Tourist    Bag    Re-entry 
Permit.    The I&B Ministry does not come 
into the picture anywhere.    If  the Home 
Ministry,     the    Defence    Ministry,    the 
Finance  Ministry  and    the    Communica- 
tions Ministry want to permit any foreign 
party to come, they are at liberty to do 
so.    That is what the law says.    They do 
not  have  to  consult  the    I&B     Ministry. 
But if they consult the I&B Ministry, the 
I&B  Ministry will  not be  a party  to  any 
illegal act because then the I&B Ministry 
will place it on record in Parliament, and 
we will  bring  it to the    notice    of    the 
Government that it is an  illegal  thing to 
allow   any   foreign   party   to   come     and 
uplink from India when     the    law,    the 
Constitution  and  the  Allocation  of  Busi- 
ness  Rules  specifically mention  that  it   is 
only  the   Government  which   can   uplink. 
Till now there is no law in this country 
allowing  anyone  other  than  Doordarshan 
to uplink.    I   just   wanted     to     put     the 
record  straight.    And I do  hope that  the 
World Cup,  1996, will be held  in India, 
India will  be  the  host,  and  it  will    tele- 
cast.    We,   including   myself,   would   like 
to see   1996 World  Cup,  and  1  am  sure 
that all the sister Ministries and the nodal 
Ministry,  the  Sports  Ministry     will  have 
the  way for that  so that  all  the Indians 
can  see  it.    But  please  do  not   bring     a 
red   herring   known   as  Doordarshan     or 
I&B  Ministry.    The    I&B     Ministry    has 



nothing to do with this. The world 
rights have been given by the Committee 
to Worldtel. They are most welcome 
to have any agreement. And the I&B 
Ministry is not even in the mailing list. 
Neither the l&B Ministry would like to 
know what the contract is and for how 
much money and in which foreign bank 
they money is going to be deposited. We 
are not wanting to do. It is not the job of 
the I&B Ministry. I placed all these Hero 
Cup material in Parliament during the 
Winter Session of Parliament. I do hope 
somebody will pick up those facts and 
enquire as to what happened in CCB 
because Doordarshan still has not been 
paid Rs. 50 lakhs. And still it is facing 
the contempt of court proceedings. 

Regarding the increase in duration of 
evening National News bulletin to half 
an hour, I have already mentioned it. 

About the repeat telecast of one Tamil 
film four times, a point made by you, Mr. 
Vice-Chairman, Sir, as per the schedule 
of programmes drawn for Doordarshan 
Channel-4 on which inter-alia Tamil pro- 
grammes are also telecast, a feature film 
telecast on Monday at 5 p.m. is retele- 
cast on Wednesday at 12.30 p.m. Simi- 
larly, a Tamil film telecast on the first 
and third Fridays of the month at 5 p.m. 
is repeated on the first and third Saturdays 
at 12.30 p.m. Sir, here some Members 
say that we must repeat the classics, 
something like the Surabhi, and the Dis- 
covery of India.    There are others   who 

ask : "Why are you showing old films ? 
You must show new films everyday." 
When the BBC shows First World War 
movies, the war scenes of the First 
World War and the Second World War, 
they are considered good. If Door- 
darshan shows anything which is two 
years' old, which is a classic, it is criti- 
cised. There are Members like some of 
us who would like to see some of the 
old classics—some of our youngsters 
would like to know our heritage and see 
some of the old films. So, Doordarshan 
is actually in a Catch-22 situation. If it 
shows old movies as a repetition, they 
are criticised and if they do not show, 
they are again criticised. Either way 
they are criticised. Heads I win; tail 
you lose. So, the film in question was 
Guru-Shishya and was scheduled for tele- 
cast on 18th February. Due to State 
mourning, the film was actually telecast 
on 19th February at 12.30 p.m. Due to 
non-availability of the Tamil feature film 
scheduled to be telecast on 31-2-94, the 
above-mentioned film was re-telecast on 
Monday, 21-2-94 at 5 p.m. Since the 
Monday feature film was to be repeated 
on Wednesday, the said film was again 
telecast at 12.30 p.m. on the 23rd. That 
is how the same film was shown four 
times. I have also replied to you and I 
am sure you received my reply. 

You had also mentioned about the 
delay in clearance of the titles of news- 
papers and periodicals. In certain cases, 
it takes two to three years. That is what 
you mentioned. Sir, under the present 
Registration of Books Act of 1867, it is 
mandatory for a publisher to have the 
title of his paper or periodical cleared 
from the Press Registrar, that is, the 
Registrar of Newspapers in India—RNI. 
Once the title is cleared by the Press 
Registrar, it is treated as the property of 
the owner/publisher and the same title 
cannot be issued in favour of others. At 
present, over two lakh titles are blocked. 
Therefore, at times, the title proposed by 
a publisher is not available. In such 
cases, the publisher is informed of the 
non-availability of the title and he is 
asked to suggest an alternative title. This 
process usually delays the matter as more 
than one back reference has to be made. 
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Regarding the increase   in    duration    of 
evening  National  News 

I must  give  you   an  adequate  reply. 
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Moreover, all such applications for title 
clearance are necessary to be routed 
through the concerned District Magistrate 
who is not under the I&B Ministry. He 
is under the respective State Government, 
which also sometimes adds to the delay. 
Title clearance process in the office of 
the Registrar of Newspapers in India has 
been computerised. In case the title is 
available, it is generally cleared without 
any delay. Delay occurs only when the 
title is blocked and correspondence has to 
be entered into with the publisher. We 
require two hands to clap. I am not 
saying that we are totally perfact or that 
there is no delay at our end. But delay 
is also caused at the other end and, 
therefore, to blame the Ministry for all 
the delay will not be very fair. Next 
point was about unhappiness over the 
functioning of the Field Publicity Units. 
In fact, my distinguished predecessor, 
Mr. Upendra, also referred to the Field 
Publicity Units. Some other Members 
also said that three years before they 
were very good and now they are not so 
good and that there is a lot to be desired 
in that. I quite agree. There is always 
scope for improvement and we feel that 
the Field Publicity Unit is a very potent 
organisation which, in my own perception, 
is more potent than even Doordarshan 
and the All India Radio because it is a 
two-way communication. Neither the 
AIR nor Doordarshan is two-way. Field 
publicity has interaction communication 
with the people and we are trying to 
make it more effective. The last one 
was in your own home State, in Pondi- 
cherry, where His Excellency the Gover- 
nor and you were present and they are 
doing a very fine job. They have done 
some Sadbhavana Samaroh in many of 
the States. A colleague of mine in the 
Lok Sabha, who does not belong to the 
ruling party, wanted them to stay back 
in Hassan. Even after one week, he 
wanted them to stay back for another four 
days. Therefore, we allowed them to 
stay back there. This was because he 
wanted them and their programmes 
there. 

Therefore, Sir, they are improving. We 
will try to equip them with the where- 
withal.    Here, I would like    to    assure 

my distinguished predecessor, Mr. Upendra. 
He said that we should see to it that 
the leaner and the smaller it is, the more 
efficient is the fighting machine. This is 
exactly what we are trying to do. At 
the ground level, at the cutting-edge level, 
we are trying to bring about more co- 
hesiveness so that we can share each 
other's resources and make it into a more 
mobile, effective and efficient thing at the 
ground level. Wherever necessary, we 
will review it. I can assure him that we 
will review this thing and see as to how 
best we can pool our resources to make 
it into  a more efficient organisation. 

Mr. Vice-Chairman, Sir, you men- 
tioned about Shri Sivaji Ganesan. He is 
a great actor. He had been a Member 
of this House. He has been my colleague. 
We have all great respect for him. Why 
only the South ? The entire film world 
has great respect for him. Hut the fact 
is, the Government does not Jecide as 
to who is going to be the Chief Guest. 
In this case, it was neither the West 
Bengal Government, nor the Government 
of India. Therefore, there is no question 
of any pressure or pull. There was no 
question of any pressurisation as such. 
Sir, the Film Federation of India— 
traditionally—is consulted in regard to the 
Chief Guest at an International Film 
Festival. Once they decide and intimate 
the Ministry, the Ministry writes a D.O. 
letter to the person concerned, inviting 
him. In the case of Shri Sivaji Ganesan, 
you are very right, Sir, that his name 
was proposed. But when he declined to 
come, there was a time-gap. Then, the 
Film Federation of India took a different 
decision. In the interim period, unfor- 
tunately or fortunately, some Press state- 
ments appeared which vitiated the 
atmosphere. The West Bengal Govern- 
ment also wrote to_me. Later on, they 
withdrew that letter because they also 
realised that neither the State Govern- 
ment nor the Central Government had 
any role to play, barring accepting the re- 
commendation of the Film Federation of 
India and writing a D.O. letter to the 
person concerned. This was what was 
done. Therefore, Sir, there is no disres- 
pect meant to Shri Sivaji Ganesan either 
by the  West  Bengal  Government  or  by 
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the Central Government. It is the total 
prerogative of the Film Federation of 
India to decide as to who the Chief 
Guest  i?   going  to  be. 

Sir, in regard to your point about 
A.l.R. Pondicherry, we are upgrading it 
from 1 KV. to 20 KV.Medium Wave. 1 
would be ready in 1995-96. I am sure, 
Sir, you would be there for the inaugura- 
tion. 

I would now like to mention about the 
Budget. In regard to the shortfalls, the hon. 
lady Member, who initiated the debate, 
mentioned about the Report of the Standing 
Committee. In 1992-93, there has been 
a shortfall. We admit it. But in respect 
of 1993-94, the total Budget was Rs. 383.32 
crores. Out of this, Rs. 360.54 crores were 
from the Commercial Revenue Fund of 
Doordarshan and A.I.R. There was a 
shortfall of Rs. 47.23 crores in the utilisa- 
tion of the budgetary provision in the case 
of A.I.R. This comes to 23.6 per cent. 
In the case of Doordarshan, there was a 
marginal excess of Rs. 0.18 crores. On the 
whole, in respect of Demand No. 56, the 
shortfall was Rs. 47.05 crores. This comes 
to 22.61 per cent of the budgetary provi- 
sion. The reasons for the shortfall in the 
utilisation of the sanctioned Budget Grant.; 
were :—this was reviewed and that is how 
we could say—firstly, defective formulation 
of the schemes leading to delayed approvals. 
Then, delays in acquisition of project sites 
as the land has to be acquired through the 
revenue authorities of the State Govern- 
ments, delays in civil construction 
works as the tendering procedure 
for the award of work has to be 
followed, delays after award of contracts 
due to remoteness of areas and disturbed 
conditions, delays inherent in the purchase 
procedures in regard to purchase of equip- 
ment and delays in supply of equipment 
and delays by the suppliers—and I have 
told you that there are only two companies 
in India. Now we are trying to get over 
it.   I will tell you the steps we have taken. 

Further, the Ministry did not have the 
powers  to sanction group A posts, which 
you very kindly mentioned, Sir, which 
many other Members also mentioned, which 
my distinguished predecessor also knows. 
The 'Ministry had powers to sanction only 
up to group D, C and B posts, till he was 

Minister. Now, composite proposals invol- 
ving group A posts and group B, C and D 
posts have to be referred to the Ministry 
of Finance. The delay in sanctioning of 
the posts is one of the main reasons for 
the shortfall in utilizing the revenue budget. 
The power to sanction group B, C and D 
posts has since 'been withdrawn by the 
Ministry of Finance on 28th March 1994. 
So, I hope I will be able to meet the dead- 
line in 1995-96. My project will be ready, 
but it may not start because without human 
resources I cannot start. All the proposals 
for creating Plan posts will have to be 
referred to the Minsitry of Finance, and 
any delay in the creation of these posts can 
have an adverse effect on the investment 
already made on the installation of the 
main items. As delays in site acquisition 
has been a major factor in the delayed 
implementation of sanctioned projects, the 
Ministry has decided to allow AIR and 
Doordarshan to acquire sites in respect of 
schemes included in the Plan, and advance 
administrative approval for the schemes by 
the competent authority. So the major 
bottleneck in project implementation is 
expected to be eliminated. 

I must give a little inkling of what a 
competent authority is. There are certain 
projects which can be decided in the Infor- 
mation and Broadcasting Ministry. There 
are certain projects on which a representa- 
tive each of the Ministry of Finance and 
the Ministry of Planning have to meet. 
The thing has to be circulated, and until 
that does not happen, this project cannot 
come up. That is how the Vijayawada and 
the Allahabad studios—for which the 
foundation stones were laid by my distin- 
guished predecessor and the Prime Minister. 
respectively, in 1990—were held up. The 
Economic Finance Committee (EFC) had 
not cleared it til 14th September 1993. 
Now the EFC has cleared both of them. 
Even though there is no allocation in this 
year's budget, I can assure that sometime 
in the month of June we shall definitely 
start the Vijayawada studio in deference to 
the fact that Mr. Upendra was the I & B 
Minister. So also the Allahabad studio 
because, after all, it was the former Prime 
Minister who laid its foundation stone. 
Now we have streamlined the thing as a 
result of the review.    It has now been 
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recognized that the sys!em of project moni- 
toring needs to be streamlined. According- 
ly, the Zonal Chief Engineers have been 
instructed to review all the projects of 
AIR and Doordarshan within their jurisdic- 
tion on a fortnightly basis and report the 
status to the respective Engineers-in-Chief 
in AIR and Doordarshan. In respect of 
projects over Rs. 20 crores, a monthly 
review meeting is now being taken by the 
Secretary, I & B, on the last Friday of 
every month. These projects are r;viwed 
on a bimonthly basis by the Minister of 
I & B. ; ; J|> 

Orders for equipment were being placed 
earlier on public sector undertakings only, 
and the PSUs, in return, purchased the 
requisite equipment and components and 
supplied them after integration to AIR and 
Doordarshan. In order to remove the 
delays involved in this process, AIR and 
Doordarshan are now being allowed to 
directly import the equipment. This was 
done only recently. Till now I have been 
facing criticism on behalf of the I & B 
Ministry and Doordarshan because we 
were holding on to the hand of the public 
sector undertakings. They were not deli- 
vering on schedule and we were under pres- 
sure—as my distinguished predecessor 
has said and my colleagues fa both the 
Houses from the States in which we have 
to meet the deadline have been saying— 
because otherwise a lot of money gets 
lapsed and again there is critism. So we 
have allowed AIR and Doordarshan to 
•import, in case the PSUs are unable to 
meet the deadline. In order to remove 
delays involved in the process, further it 
has been decided that in respect of the 
prestigious project ...  (Interruptions) 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : No, no. The 
Minister is going to conclude now. 

SHRI K. P. SINGH DEO : For the 
Doordarshan Bhawan project at Mandi 
House the contract will be awarded on a 
turn-key basis. There was further delay. 
Three times it was started during Mrs. 
Gandhi's time when she was in the Infor- 
mation and Broadcasting Ministry. Now 
the work has started. These steps are 
expected to expedite project implementa- 
tion    and    optimum   utilisation of    Plan 

funds.      If necessary, we    will    review it 
again and take corrective steps. 

The main point was on the Prasar Bha- 
rati. The Prasar Bharati Bill, as you 
know, Sir, was introduced by Shri Upendra 
when he was the M.I.B. It was passed 
by both the Houses and it received Presi- 
dent's assent. But certain amendments 
had to be brought because there was a 
lacuna that the people who were to join 
the Prasar Bharati had certain misgivings. 
Therefore, my distinguished predecessor, 
Shri Ajit Kumar Panja gave an assurance 
in 1992 that the Government would con- 
sult the leaders of political parties as well 
as the association and then bring 
it again. We completed it in December. 
The government is seriously considering 
it. As the hon. Member, Mr. Upendra 
realises it as an after-thought after four 
years, the situation in the country does 
compel us to take a look at the various 
provisions of the Bill. Therefore, the 
Government is considering the various 
ramifications and implications of the Bill. 
I am hopeful that once that study is over, 
I shall be able to bring the Bill to both 
the Houses of Parliament. 

Sir, I have answered the point about the 
Central Board of Film Certification on the 
11th of May. That is only a few days 
back. As a result of the discussions held 
in this House and in the other House, we 
are having a meeting. We will be taking! 
the views of the hon. lady Members also 
to make it more stringent and more 
effective. There is a Bill pending in this 
House. I do hope that the hon. Members 
and the Chair would help me in getting 
this  Bill  passed  as soon as  possible. 

Sir, regarding Doordarshan, the satellite 
chanels, the onslaught and the invasion, 1 
would like to say that it was not a knee- 
jerk reaction at all, unlike what respected 
Shir Gujral and some other Members said. 
The fact is that our scientists in the ISRO 
had five transponders meant for the I&B 
Ministry, which were lying idle since Jan- 
uary, 1993. The Space Department which 
bad invested the money, kept on pressing 
the Information and Broadcasting Ministry 
and even complained that the Information 
and Broadcasting Ministry was not utilising 
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those five transponders which had been 
earmarked for it. Therefore, the I&B Mini- 
stry only responded to that there were uti- 
lisation five transponders. That is how the 
Metro Hour, later the Metro Channel and 
then six channels, that is the main channel 
and five other satellite-derived channels 
through INSAT-2B, came into being. We 
were willing to commit mistakes because 
we wanted to try our technical competence 
about the signals generated by INSAT-2B 
on the five satellite channels. We wanted 
to try the marketability. That was the time 
when the ATC, the Air Time Committee 
resigned. We could not afford to lose the 
opportunity. So, we had no other way 
than to fall back on the Department. 

When the Government at the Cabinet 
level bad taken a decision regarding the 
allocation of time on the second channel, 
when the Air Time Committee resigned 
and went away there was nothing else to 
do, but to fall on another Committee. That 
Committee we may or may not hove, but 
we tried to keep most of the recommenda- 
tions in that background. When we were 
about to do it on the 15*h of August, there 
was this court case which I quoted and 
which has just now been vacated by the 
Supreme Court. Now, we will have a 
scheme and bring it into operation so that 
the six satellite channels are fully utilised. 
The total time will be 14,400 hours per year 
or 44 hours per day. 

My distinguished predecessor, Mr. Upen- 
dra, wanted to know if it was true that with 
half the capacity of the CPC and other pro- 
duction centres, they are not being utilised. 
The Cowls have bound the hands of the 
Doordarshan. They can only commission, 
sponsor, resource and produce in CPC. 
Therefore, there Will be an idle capacity. 
When we have 14,400 hours, it is not that 
the Doordarshan is going to produce the 
software. Doordarshan is providing a 
platform for 90 crore Indians to produce 
that. Any talented .person from the FT 11 
from Jamia Milia or from amy other insti- 
tute will get the chance. The efficacy and 
the quality of the success of it will depend 
upon whether he can get sponsors or adver- 
tisers or whether his viewers will accept 
him or reject him, I will give 
you one instance.. Last    year    when    we 

started this channel in an experi- 
mental way, we brought a film called 
Dallas. Dallas ran for 12 years in the 
United Stoics. That Dallas flopped here in 
12 weeks. So, Dallas had to go back. So, 
ultimately it is the viewers who will judge 
what the quality is, whether it is good, bad 
or indifferent. It is not K. P. Singh Deo 
or Bhaskar Ghosh or R. Basu that are going 
to matter tangibly, because ultimately it m 
the viewers who have been accepting the 
Doordarshan programmes during the last 
one year in spite of the challenges in spite 
of so many beams coming into India, in 
spite of High Court cases, in spite of Sup- 
reme Court cases being tried. Still Door- 
darshan has earned Rs. 17 crores more of 
revenue than what it earned last year. At 
the same time it has done a number of 
regional programmes which are all there 
in the Annual Report. I do not wish to 
repeat 'and waste the time of the House. 

On the question of imposition of Hindi I 
had given answers here in this House and in 
the other House. Two hon. Members from 
Tamil Nadu had asked it. Actually the 
Tamil programmes are for 15 minu- 
tes more than the Hindi programmes as far 
as Madras is concerned. There are Hindi 
programmes only during the news time, 
in the prime time it is the Tamil pro- 
grammes. Therefore, it is not correct to 
say that there is imposition of Hindi or 
that Hindi imperialism is going on. In 
fact, in Madras itself it is 15 minutes more. 
I have given a categorical assurance that 
after May, the Tamil programme content is 
going to increase by two and half-an-hour 
more. So, now it will be two hours forty- 
five minutes more than the Hindi program- 
mes. On distance education, we would like 
10 utilise it. We are already in touch with 
the UGC, but not with NCERT. As soon 
as we have more channels we have more 
flexibility of action. When we have 20 
channels, then the demand for different 
types of programmes will be considered. 
Then we can consider the demand of one 
channel for culture, one for literature, one 
for Parliament, one for this and one for 
that. My distinguished predecessor had 
only one channel to play around. I know 
he must have had a harried time here in 
both the Houses. I am wore fortunate 
than he was since I have 'at least six chan- 



nels. We are able to meet some of (he 
demands. Now, when we have twenty 
channels and once the Government takes 
a considered view on Prasar Bharati, what 
shape it will take and when the satellite 
channels will be handed-over, whether the 
main channel will be handed over and whe- 
ther the Doordarstan will be a public cor- 
poration, when all these things are 
decided, we will meet all the points 
that are being raised now. Sir, 
let me also assure you—which has 
also come in the print—that there is no 
bureaucratic or political interference 
either in the news or in the programme. 
Perhaps, you may like to see INDIA 
TODAY, the latest issue. They have 
gone into the entire gamut of it. Now, 
at least more professional outlook has 
come into Doordarshan. There is appre- 
ciation of Doordarshan programmes not 
only in this country but outside also 
which I had mentioned earlier. There- 
fore, things are turning. Please give us 
sometime. The CNN also took long 
time to reach the place of eminence during 
the Gulf War. We have not even com- 
pleted seven months of service in satellite 
signals from Insat-IIB. If you ask a baby 
who has not yet started crawling to start 
running like Ben Johnson it is asking for 
the impossible. 

As for as telecasting of Australia 
cricket tournament at Sharjah is con- 
cerned, in fact, Doordarshan had 
requested WorldTel for telecasting rights 
of the tournament, as soon as it was 
known that India was going to participate. 
However, the right holders, WorldTel did 
not respond. Finally, we had to take 
only the highlights. That is why live 
telecast of the tournament was not given. 
We cannot show anything and everything 
where we do not have TV. rights; other- 
wise we will be facing the Supreme Court 
and High Court. I have tried to meet 
most of the important points made by 
many hon. Members. I must once again 
compliment them and thank them for 
their constructive suggestions. I accept 
them in letter and spirit. I will discuss 
them with my officers and see that what- 
ever is practical and what is possible is 
done and we will try to keep their words 
of wisdom in our mind. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : Mr. Minister, I 
think you have covered most of the points 
raised by Members. You have answered 
them elaborately. 

SHRI K. P. SINGH DEO : I must 
respond to the point made by Shri I. K. 
Gujral. He said, "What does the future 
hold for Doordarshan ?" Sir, Doordar- 
shan was there yesterday. Doordarshan 
is there today. Doordarshan will be 
there tomorrow and in future also. What 
is happening is that on the information 
super highway telecommunication and 
television are getting not only closer—as 
Mr. Upendra has said—but they are also 
becoming an integral part. Today, by 
fibre optics, by a single strand, you will 
have telephone, teleprint, radio, television. 
It is a mind-boggling activity. Our engi- 
neers are on to it. They are applying 
their minds as they have done for digital 
compression. I am very proud of the 
engineers of the AIR and Doordarshan. 
They have done a magnificent job in 
1976, in 1982 and 1987. They are doing 
a magnificent job today also. Even with 
more resources, European engineers have 
not succeeded whereas our engineers with 
very little resources are doing the job with 
a lot of confidence. Please give us some- 
time and we will deliver the goods. 
Thank  you,  Sir. 

SHRI HIPHEI : I am glad to hear 
from the Minister that a lot of improve- 
ments have been made by the I&B Minis- 
try. But my State, Mizoram, seems to 
be unaffected by those improvements. 

SHRI K. P. SINGH DEO : We are 
coming to Lunglei. 

SHRI HIPHEI : Today, we have one 
All India Radio station in Aizawl, the 
capital of Mizoram. But that station 
cannot be heard by the rural people. So, 
I would like to request the Minister to 
provide two more AIR stations in Mizoram 
because it is a hilly terrain. It is very 
difficult to hear.    That is one point. 
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SHRI K. P. SINGH DEO    :    In    the . 
North-East,   buildings  and  equipment    are 
ready but without  staff.    I cannot    open 
it. 

SHRI HIPHEI : Recently I had been 
to my native place Saiha. There I saw 
on the T.V. one announcer reading the 
news. There was some dispute. The 
picture was not clear. The voice was not 
clear. The sound was not clear. Some 
said, "Is a human being reading the news 
or is a horse galloping ?" I would like 
to know from the Minister whether he is 
going to improve these things. 

THE    VICE-CHAIRMAN     (SHRI    V. 
NARAYANASAMY) : The Minister said 
that he would be visiting your State and 
he would take steps to improve it. 

SHRI P. UPENDRA : Mr. Vice- 
Chairman, .......... 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : He has elabora- 
tely answered all the points raised by 
Members. 

SHRI P. UPENDRA : We have given 
a number of suggestions regarding the 
revamping of the other units, not only 
the Radio and Doordarshan. Let him 
respond to that. What is he going to 
do? 

SHRI K. P. SINGH DEO : Sir, some 
very important suggestions were made by 
Mr. Upendra. I would like to say that 
we shall definitely analyse the sugges- 
tions regarding the revamping of the 
media other than the electronic media. 

 

SHRI K. P. SINGH DEO : Sir, be is 
from Orissa. I am also from Orissa. 
Why is he speaking in Hindi {Inter- 
ruptions). I have no objection if he 
speaks in Oriya. Even if he abuses me, 
he can do so in Oriya. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : No. The other 
Members would also have to know what 
he speaks. 

SHRI SARADA MOHANTY : In   the 
Parliament News which is being telecast 
on Doordarshan, the news leaders only 
take the names of the hon'ble Member* 
who raise different issues in the House, 
but the subjects on which they speak are 
never referred in the news. 

THE    VICE-CHAIRMAN     (SHRI   V. 
NARAYANASAMY) : Mohantyji, you 
cannot speak in  Oriya.     (Interruptions). 

SHRI K. P. SINGH DEO : Here, you 
want unshackling from the controls of 
bureaucracy and politicians. At the same 
time, do not want me to interfere with 
the news and ask them to mention such 
and such name Whatever parliamen- 
tary reporting is done is on the basis of 
the recommendations of the Geeta 
Mukherjee Committee. She is a distin- 
guished member of the Consultative Com- 
mittee of the Ministry of I & B. If there 
have been some aberrations, there is 
nothing that we can do, Sir. 

SHRI HIPHEI  :  He has    not    replied 
to my question, Sir. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY) : The Minister has 
said that he will come to your State to 
solve the problems. 

Now, the discussion on the working of 
the Ministry of Information and Broad- 
casting is over. We shall take up the dis- 
cussion on the working of the Ministry 
of Rural Development Smt. Mira Das. 
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DISCUSSION ON THE WORKING OF 

THE  MINISTRY   OF   RURAL   DEVE- 

LOPMENT 

SHRIMATI MIRA DAS (Orissa) : 
Thank you, Mr. Vice-Chairman, for 
giving me this opportunity. I think it 
would be better if I make my speech 
tomorrow. So, I may be permitted to 
continue tomorrow. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY)   :   All    right.    The 

discussion on the working of the Ministry 
of Rural Development will continue 
tomorrow. 

Now    the     House    is    adjourned    till 
11 a.m. tomorrow. 

The House then adjourned at 
fifty-three minutes past seven of 
the clock till eleven of the clock 
on Friday, the 29th April,  1994. 

 


